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REPORTS OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS

SHRI M. GOVINDA REDDY: Sir, I beg to
lay on the Table a copy each of the following
Reports: —

(a) Sixth Report of the Commit
tee on Pubic Undertakings on
the  Fertilizer Corporation of
India limited, New Delhi
(Ministry  of  Petroleum  and
Chemicals).

(b) Seventh Report of the Com
mittee on Public Undertakings
on action taken by Govern
ment on the recommendations
contained in the Thirty-
second Report of the Estima
tes Committee (Third
Lok Sabha) on National Coal
Development Corporation  Li
mited, Ranchi  (Ministry of
Steel and Mines).

ENQUIRY RE. CALLING ATTENTION
NOTICE

SHri BHUPESH GUPTA (West Bengal):
Sir, I gave a calling attention Notice before
the Session about Mr. Gulzarilal Nanda's visit
to Calcutta on the 10th of April when he met
Mr. G. D. Birla and said many things about
the Government policy.

MR. CHAIRMAN: Mr. Gupta, there is a
question on that and it will come up.

SHRI BHUPESH GUPTA: The question is
separate. This has given rise to a serious
controversy in West Bengal and in other parts
of the country.

MR. CHAIRMAN: I am not allowing it.
You have given the notice. It will be dealt
with. The notice will be dealt with in due
course.

SHrRI BHUPESH GUPTA: 1 sent it last
month.
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MOTION RE. SITUATION ARISING
OUT OF ATTACKS BY THE ARMED
FORCES OF PAKISTAN OF KUTCH
BORDER
MRr. CHAIRMAN; Motion re. situation
arising out of repeated and continuing attacks
by the armed forces of Pakistan on the Kutch
border.

SHrRI BHUPESH GUPTA (West Bengal):
Sir, on a point of order. I am grateful to you
that you have admitted the motion on the first
day. I must say that, but I think that it is fair
that Shastriji, the Prime Minister, agrees to
supplying us with the proposal that he had
from the United Kingdom with regard to
cease-fire or whatever it is.

(Interruptions)
MR. CHAIRMAN: What is the point of

order?

SHRI BHUPESH GUPTA: The matter i
being leaked out in the press. The point of
order is this. We, as Members of Parliament,
should not be driven to a position whereby we
either keep guessing or get the news through
the press.

MR. CHAIRMAN: This is not « point of
order. This is a request. The motion will come
up before you. During the discussion you can
say this.

SHrRI BHUPESH GUPTA; The point of
order is that there is a report in the
newspapers

MR. CHAIRMAN; No, I do not entertain
the point of order.
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(Shri P. L. Kureel Urf Talib rose)

MR. CHAIRMAN: You have had your say.

SHrRi BHUPESH GUPTA: Sir, the
discussion should take place openly. Perhaps
it should be open to the press also. There is no
need for hiding anything. If there is any secret
matter or security matter, it is for the Prime
Minister not to touch it. But we should be
taken fully into confidence including the
proposal that has been made by the British
Government.

(Shri G. Murahari rose)

MR. CHAIRMAN; What is your point?
There is a proposal that it should be in
camera. There is another opinion that it
should not be.

SHRI G. MURAHARI (Uttar Pradesh) : My
point is that it should be in public. Even
during the War everything had been discussed
in public.

THE PRIME MINISTER AND MINISTER
OF ATOMIC ENERGY (SHRI LAL BAHADUR)
: I do not think it is necessary to have a
meeting in camera. We have had discussions
in the Lok Sabha also more or less on the
same lines.

MR. CHAIRMAN: I agree with your view.
We will not have it in camera. Yes, the Prime
Minister.

SHRI LAL BAHADUR: Mr. Chairman, I
beg to move the following Motion: —

"That the situation arising out of the
repeated and continuing attacks by the
armed forces of Pakistan on the Kutch
border be taken into consideration."
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I know how anxious the hon. Members
must be to know the facts of the situation and
the poilcy of Government in regard to the
grave developments which have taken place.
First of all I would like to report to the House
that during the last two or three days there has
been no major engagement on the Kutch
border and that the aggressive armed forces °f
Pakistan have not been able to make any
further inroads on our territory. Secondly,
during the clashes which took place heavy
losses were inflicted on the intruders. The
morale of our Armed Forces is very high. I
know that this House and the people of India
stand behind them united in the determination
that the territorial integrity of India must be
preserved fully and completely.

With your permission, Sir, I would like to
state briefly the facts of the situation.

The Kutch-Sind border is a well-defined,
well-known and well-established border
which is clearly marked in the various
editions of the Survey of India maps ever
since 1871. A large part of the boundary is not
demarcated on the ground. This is so however
because there was no disputed boundary
between the Province of Sind and the Kutch
Durbar, and it was not customary to
demarcate with pillars the boundary between
Provinces and States of British India as they
were not international boundaries.

On the 15th August, 1947 Pakistan
was carved out of India as an inde
pendent State. Under the Inde
pendence Act  the  territories of
Pakistan were enumerated and these
included the Province of Sind. The
boundary between Sind and Kutch
thus became an international
boundary. Pakistan is precluded from
claiming any more territory than was
included in the Province of Sind on
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the 15th August, 1947. No part of the territory
south of the Kutch-Sind border waich is
shown in the map as situated north of
Kanjarkot, which is thus clearly Indian
territory, could conceivably be a part of
Pakistan. In fact this area was under the
jurisdiction and authority of the Ruler of
Kutch which had extended at all times both in
law and in fact right up to the border between
Sind and Kutch as shown in the Survey of
India maps of 1871, 1886, 1898, 1943, and
1946 which was the last map before the date
of independence.

The boundary between Kutch and Sind has
also been described in detail in other official
documents over the last three-quarters of a
century prior to the partition of India. The
official Gazetteer of Sind published in
Karachi in 1907, the Gazetteer of India of the
Bombay Presidency published in 1909, and
the Imperial Gazetteer of India published by
the British Secretary of State for India in 1908
are all categorical about the Rann of Kutch
being outside the Province of Sind. In all the
documents of the Political Department of the
then British Government of India in 1937,
1939 and 1942 defining the political charges
of the various officials the Rann of Kutch was
invariably shown as falling within the
Western India States Agency and never as
falling within the Provinc' of Sind. As the
House is aware, the entire Western India
States Agency became part of India as a result
of accession. The position is so clear that in
the light of this the attack on the Kutch border
is a clear case of aggression by Pakistan. This
aggression also fits into the pattern of
Pakistan's aggressive behaviour during the last
few months. Pakistan has been resorting
frequently to firing and clashes at several
points on the Indo-Pakistan border both in the
east and in the wet. Sne has shown an utter
lack of responsibility and displayed amazine
recklessness.
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A lew days ago Prime Minister Wilson
sent a message to me, and I presume a
similar message to President Ayub Khan,
making certain proposals in the
framework of which a cease-fire could be
brought about. The Prime Minister of the
Unted Kingdom is still pursuing his
efforts and therefore for obvious reasons I
am unable to say much more about this
matter at this stage. I can however assure
the House that in the exchanges I have
had with Mr. Wilson and in any further
exchanges we shall not depart Irom the
position that along with cease-fire there
must be a restoration of the status quo
ante.

Mr. Chairman, the Indian Government
and the Indian people have no ill-will
against the people of Pakistan. We wish
them well and we would be happy to see
them progress on the road to prosperity.
We are aware that their prosperity as well
as the prosperity of the people of India, of
the 600 million people who inhabit  this
sub-continent, depends upon the pre-
servation of peace. It is for this reason that
we have adhered fervently to the path of
peace all these years. A war in the Indian
sub-continent may well undo the massive
efforts which have been made in both
countries to secure an improvement in the
living standards of the people. The march
in this direction has only just begun
and there is a long way yet to go.  Bui
President Ayub has talked of a total war
between India and Pakistan. We on  our
part have been greatly restrained not
because we are unprepared to meet
President Ayub's challenge but because we
feel that reason  and sanity should prevail
over aggression and bellicosity. President
Ayub seems to suggest that whereas his
country has the right to commit aggression
on Indian territories  at will and at a
point of its own choice, India  must not
take effective counter-measures. This
thesis is totally unacceptable to us. The
pattern of Pakistan's activity is this. First
raise a claim to neighbour's territory,
suddenly mount  an cattack taking the
neighbour by sur-
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prise, launch an ingenious propaganda
campaign to suggest that the action is
only of a defensive character. I do want to
urge upon President Ayub Khan to think a
little more carefully of the consequences
of the line of action that he has chosen to
pursue. So far the Pakistani aggression on
the Kutch border has been met only by
local defensive action to protect our
territory. From the Indian side there have
been no counter-measures and the
aggression has therefore been a totally
one-sided affair. We have restrained
ourselves but if the Government of
Pakistan persists in its present aggressive
posture, the Government of India will be
left with no alternative except to think
how best to defend the territorial integrity
of the mother-land.

Mr. Chairman, let me once  again make
the position of the Government of India
perfectly clear. We will have no objection
to ordering a cease-fire on the basis of a
simultaneous agreement for the restoration
of the status quo ante. If the status quo
ante has been restored, we will be willing
to sit together with the representatives of
Pakistan to demarcate the bounoV ary  in
accordance with the well-settled and
well-established dividing line between the
erstwhile Province of Sind and the State of
Kutch. Atthe same time, I must
reiterate clearly and emphatically that
the Government of India do not recognise
that there is any territorial dispute about
the Rann of Kutch. Let me also make it
clear that the threat of total ! war held
out by President Ayub I Khan will not
deter us from performing our rightful
duties. No government in the world
would be worth its name if it allows its own
territories to be annexed by force by an
aggressive  neighbour. The Government
of India know their responsibilities  in the
present situation and they are
determined to discharge them most
effectively.

The threat to our freedom is real,
continuing and immediate. We have to
meet this threat with all our re-
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sources and with all our might. We can
afford to give up a few projects for
economic development but we cannot
allow our defence mechanism to be in any
manner inadequate for safeguarding our
frontiers. Among the people there must be
a real sense of unity. We must give no
quarter to the rumours that are sought to
be circulated by anti-social elements. 1
am greatly strengthened by the knowledge
that the morale of our people is high and
that'every Indian today is prepared to
make any sacrifice for defending the
territorial integrity of India. The Rann of
Kutch has been and continues to be,
India's territory. It has been in our
possession according to Pakistan itself,
though Mr. Bhutto character istically
chooses to call it "adverse possession".
Pakistan seeks now to annex the territory
by force. This we shall not allow; no
government in the world could allow that.
We have acted with the greatest restraint
so far but the sands of time are running
out. I shall say no more on this difficult
situation. This is a testing time for our
country and for our people. I would, say
to our people: Be united, feel the pride of
belonging to a great nation, carry out your
task with true dedication, take no notice
of the false Pakistani propaganda. Let us
have faith in ourselves and in the great
destiny of our country.

I would now close by asking the House
to declare that we all stand together
united in defending our motherland.

The question was proposed.

SHRI A. D. MANI (Madhya Pradesh):
Sir, I move:

1. "That at the end of the Motion the
following be added, namely: —

'and having considered the same this
House places on record its high
appreciation of the valiant struggle
of the police force as well as of men
and officers of our arm-
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ed forces while defending our
frontier and pays its respectful
homage to the martyr, who have laid
down their lives in defending the
honour and integrity of our
motherland and with hope and faith,
this House affirms the firm resolve
of the Indian people to drive out the
aggressor from the sacred soil of
India'."

(This amendment stood in the name of
Shri M. P. Bhargava also.)

SHRI A. B. VAJPAYEE (Uttar Pradesh)
; Sir, 1 move:
2. "That at the enrt of the Motion the
following be added, namely: —

'and having 1 onsidered the same,
this House—

places on record its high appre-
ciation of the undaunted courage and
valour displayed by the rnen and
officers of our armed forces and the
police force in resisting the
aggressor against heavy odds;

pays its homage to the worthy
sons of our motherland who laid
down their lives while defending the
independence, integrity and honour
of the motherland;

reiterates the sacred and firm
resolve of the Indian people not to
rest until the aggression is fully
vacated from the Indian soil; and

supports the Government's policy
of not agreeing to any peace talks or
accepting any mediation unless the
position prior to the attack (status
quo ante) is restored.' "

(This amendment stood in the names of
Shri V. M. Chordia and Shri G. K.
Kapoor also).

SHRT V.M. CHORDIA (Madhya
Pradesh): Sir, I move:

3. "That in the Motion the words 'on
the Kutch border' be deleted."

(This amendment stood in the name of
Shri G. K. Kapoor also.)
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Smu V. M. CHORDIA: Sir,1 also move:

4. "That at the end of the Motion the
following be added, namely: —

'‘and having considered the same

this House is of opinion—

(a) that in order to drive the Pakistani
forces out of the Indian territory and to
teach them a lesson so that they may not
commit any such aggression again, the
army should be ordered to face the
situation with full strength on a war
footing;

(b) that the Nation should be
mobilised to drive out the aggressor;

(c) that the fifth columnists who may
be operating in the country should be
traced out and arrested;

(d) that stern action should be taken
against disruptive forces in the country
which are taking undue advantage of the
present crisis;

(e) that Indian publicity machinery
in the foreign countries should be
strengthened to counteract the false
propaganda carried on by Pakistan;

(f) that the patriotic people in the
border areas should be armed with
weapons and should be given training to
handle them.'"

The questions were proposed.

SHRI M. RUTHNASWAMY
(Madras): Sir, may I suggest to Mr. Mani a
slight change in the wording of his
amendment? Instead of the word 'martyrs'
which gives a religious colour to this war, may
I suggest that it be put—

". . . while defending our
frontier and pays its respectful
homage tothe brave men who have

laid down their lives in
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defending the honour and integrity of our
motherland ..."

because the word 'martyrs' gives a religious
colour to war (Interruptions) and we in India
never believed in religious wars. Therefore, 1
would

suggest ...

SHr1 BHUPESH GUPTA (West Bengal):
We hold them martyrs.

MR. CHAIRMAN: Let there be no
discussion, it is a suggestion made to Mr.
Mani.

SHRI A. D. MANI: Sir, Mr. Ruthnaswamy
talked to me about accepting his amendment.
I would have done so in the ordinary
circumstances but I would like this House to
adopt the Resolution which is more or less on
the lines of the amendment adopted by the
other House because that would signify the
united determination of both the Houses of
Parliament on this issue, and it is possible for
w:i to argue that, those persons who have laid
down their lives may also be soldiers, and
certainly martyrs.

MR. CHAIRMAN: Your amendment
stands as it is. Mr. Dahyabhai

Patel.

SHrRI DAHYABHAI V. PATEL, (Gujarat):
Mr. Chairman. Sir, at the outset I would like to
pay my hum-tribute to the jawans whethet
they be of the Territorial Army or the Gujarat
Security Force that has been guarding this
border under the most difficult situation. They
have-been facing very heavy odds often, not
receiving the adequate support that they
should receive from the Government.

I welcome the Prime- Minister's statement
that not an inch of Indian land would be
surrendered. @~ We  are-, however, in
circumstances—though not altogether, but to
a small extent—similar to those with which
we-were faced some 1\ years ago. when the
massive Chinese aggression came and we
were caught unprepared. But the question is
whether we are fully
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.prepared today or whether we are still
unprepared. The tactics adopted by Pakistan
today are very similar to those followed by
China. Has our Government, has our Defence
Ministry, learnt the lessons that they .should
have from the Chinese aggression because a
new element in the situation is growing, the
growing cordiality between Communist China
and President Ayub Khan who deals with the
Communists firmly at .home but reconciles in
doing business with them abroad for mutual
profit, entering into treaties to distribute
India's border unilaterally. These are matters
which lend a new complexion to the situation.
The real issue has moved far beyond Kashmir
which was or which has been an old point of
dispute for so many years. And while speaking
of Kashmir, it reminds us of the failure of a
policy for the last sixteen years. If the whole
of India could be integrated into one union,
why could one single State be not integrated in
the game manner? If there was a per--son in
this country who would integrate the whole of
India, why was he prevented from doing so in
the case of Kutch, when he repeatedly asked,
repeatedly drew the attention of the people and
the country to this?
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This is one of our greatest failures. We have
also tried to placate Pakistan reepatedly, again
and again. We have entered into Canal Waters
Treaty. We have entered into treaties about
lockers and many other matters. But we have
not sat down to enter into a complete settlement
of all outstanding issues. Why? Therein lies the
failure of our Government and its policy.
Whether you call it a policy of indecision or
whatever you like, this has led us into this
unfortunate situation. Why did the Government
of India not say when concluding the Canal
Waters Treaty, "Look here, friends. We want to
be friends. We are willing to go so far and let us
sit down and I eettle the whole issue".  But
there '
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was one ny in the ointment. The fly in the
ointment was that a particular friend of our
Prime Minister would lose practically his
employment. His only employment in the last
few years has been going to the United
Nations, going to America, going to Europe as
this country's representative and abusing the
West. This has not brought us any friends.
This has made only things difficult for us. It is
time for the Shastri Government, when he
appeals for unity and support of the whole
country, to see if this situation can be
remedied even at this late hour. I am
wondering whether a similarity between the
circumstances does not exist in this House and
in the other House. Repeatedly questions were
asked before the Chinese aggression came and
when the Chinese build-up and construction
of roads in the northern borders was going on,
but they were brushed aside. Why quarrel
over a territory, we were told, where not a
blade of grass grows? Are we going to be told
that in the Rann of Kutch not a blade of grass
grows or that it is difficult to defend it? Are
we going to be faced with a similar situation
as we are faced with on our northern border.
Sir, it is going to take a lot for the Shastri
Government to convince the country that that
is not the situation.

1 would like this House and this country to
remember that this border situation iy not
something new. The Government know that a
claim to this area was made in 1956 when
Pakistan trespassed on a small grazing area in
the Rann known as Chhad Bet and ' a minor
operation was mounted. Thereafter an Army
garrison was located there. Later on, however,
I do not know under whose advice the
Government of India handed over the region
to the Bombay State on the ground that that
State could very well look after it. The State
Government's view of the matter was that the
function of guarding the international border
was that of the Government of India and that
the State police were not meant
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for maintaining law and order and for
checking of smuggling etc. So the State
police did not bother very much about
our border.
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Sir, this was a very anomalous
situation that went on for some time. The
limited role envisaged by the Government
of India for our Central Reserve Police
post in Chhad Bet did not, even
implicitly, extend to the regular patrolling
of the entire 30u miles even during the
limited period of the dry season.
However, following the steady increase in
the incidence of aggressive acts by
Pakistan along the international border in
the other States, the Government of
Gujarat thought it prudent to plan and
organise against the possibility of similar
acts of aggression by Pakistan on the
Kutch-Sind border. In this context, I am
told, after a proper survey and
consultation in 1960 the Government of
Gujarat sent proposals to the Government
of India for construction of six strategic
roads in this area. Sanction of one road
has recently been given. The Government
has been sleeping over this all these years.
The letter was signed by the Chief
Minister of Gujarat in 1960 and addressed
to Mr. M. J. Desai, the then Foreign
Secretary. This was followed by an
official letter addressed to the General
Officer Commanding, Maharashtra and
Gujarat areas at Bombay, seeking support
of the Army authorities for the cons-
truction of these strategic roads. The only
outcome of this proposal was that in June
1962 the Ministry of Transport
communicated approval to give priority to
the construction of only one of the six
roads, namely Khavda to Chhad Bet, with
the proviso that the work should not be
started until detailed plans and estimates
had been approved by the Government of
India. Despite the best efforts of the Chief
Engineer the sanction of the concerned
authorities of the Government for accep-
tance of tenders for construction of the
first part of this road was not received
until February 1965. This
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is how the Government of India u
functioning on this matter.
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Sir, the formation of closer tics
between Pakistan and China is well
known. It appears that in March last the
Chinese Prime Minister had » stop-over
in Karachi when this plot was hatched
according to certain newspapers. I would
like to ask very humbly the Prime
Minister whether he had any information
about this from our High Commissioner
or other sources, or whether the door of
information from Karachi stands barred,
bolted and made into a stone wall. Is it
not the feeling of many people who have
held the post of High Commissioner to
Karachi that repeated requests for
settlement of outstanding border issues
and coming to a settlement with Karachi
were always met with a rebuff under the
regime of the then right hand of the late
Prime Minister, Jawaharlal Nehru, Mr.
Krishna Menon I mean, and it is,
therefore, that we are in this situation
today? Even when temporary posts were
set up, when weather conditions
permitted, at Karim Shahi in the first
quarter of 1964, patrolling along the
border in front of Karim Shahi began. In
May 1964 occurred the incident in which
three Pakistani civilians were taken into
custody by one of our border patrols and
were subsequently handed over to the
Pakistani police after interrogation had
revealed that there was no ground for
retaining them into custody. It was in the
course of this incident that there was an
exchange of notes between the Pakistani
Police Commandant and our Liaison
Officer in which the former claimed and
the latter denied that the spot marked on
the map as "Kanjarkot", near which th»
three Pakistani nationals had been
arrested, was within the Pakistan side of
the border. It is pertinent tc mention at
this stage that the incident which
occurred, and all su'u«.-quent
developments, were duly reported to the
Government of India and action taken
according to  their
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instructions. Were not the instructions of the
Government of India very-clear not to fire the
first shot always? Then how do you repel
aggression, if you are serious about repelling
it, I would like to know? It is since February
that our posts, our guards, have been
observing that the Pakistani rangers have been
assuming firing positions at Kanjarkot, that
heavy vehicles have been moving about. The
track marks show that just as the Chinese had
built roads on the frontiers and the
Government ignored it, the Government of
India seemed to be similarly ignoring the id
tracks that were left on the sands, the sands
that became consolidated because of the
passing of these heavy vehicles and salt and
sand also make roads as any engineer will tell
you.So Pakistan was getting an advantage
over our forces in the sense that they had
connecting roads while we were separated
from these areas by a large sheet of water that
came in particularly during the monsoon
months. If attention to this had been drawn by
the Gujarat Gov-ent repeatedly, why was the
Foreign Office sleeping about it? I am told
that very recently an officer of' the Gujarat
Government was deputed to wake up Delhi.
The man could not get a seat on the plane. He
tried to ring up the high ups in the Indjan
Airlines and he said 'You cannot disturb me at
night. Do what you like*:,

SHRIA. D. MANI; Who said that?

SHRI DAHYABHAI V. PATEL: A high
officer in the LA.C. He got aseat up to
Jaipur. He went to Jaipurand appealed to
another Government to allow him to go
When hecame here for the Conference, the
meeting took place but the army officers
were in no mood. They left vsry early before
the Conference had :en all its decisions. It
was the ilians that sat and took the deci-ns.
The army officers are in  aod to say: "This
territory cannot be defended, why waste our
breath
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about it?" I would like to ask the hon. Prime
Minister whether this is true or not, whether
this is the report that their officers had
submitted to the Government of Gujarat or not
and what is the Prime Minister doing about it?

I am just drawing the attention of the
Government to the situation that exists as
regards our defence. May [ say that as
everyone in this country ewants to stand
behind this Government, merely an appeal by
the Prime Minister is not going to bring confi-
dence into the people. What is really
necessary is the changing of the character "of
the Government that is sitting in office fo-day.
Our views, or the ink of the report of
Parliament on what is happening in every
Ministry, or what is happening in every State
is not dry before the Government is defending
the acts of corruption, acta of lapses, every
day, day in and day out. How can people have
respect or faith in a Government that carries
on like this? What is needed for the Prime
Minister to do is to clean the Augean stable
with a firm hand and remove corruption and
change the character of the Government. It is
the only thing that will get the wholehearted,
unstinted co-operation of the people that will
be necessary for a massive effort that will
have to be made if we are to meet the
combined enemies that now face us.

MR. CHAIRMAN: I have a very long list
before me and I would like the debate to
finish to-day. So we sit through lunch and I
would request the subsequent speakers to
confine their remarks, if possible, to fifteen
minutes.

SHRI GOPIKRISHNA VIJAIVAR-GIYA. I
would request that ene more day may be
allotted.

MR. CHAIRMAN: I am afraid it will not
be possible. Mr. Pathak.

SHRI A. B. VAJPAYEE; A spokesman may
be given 20 minutes.
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SHRI G. S. PATHAK; (Uttar Pradesh): |the reason and not any slackness oa the
Mr. Chairman, this is  no border |part of the Government of India that
incident.  After 1947 this is the second |these disputes had not been solved.

major aggression committed by

Pakistan. The report  of the press | So far as the Kutch region is con-

representatives who visited the Kutch area
recently and other information which came
into the possession of the Members of
Parliament makes the position clear- thai
the terrain is extremely difficult.  The
army has exercised the utmost caution and

restraint. It was open to our jawani to
enter, if necessary, the territory of
Pakistan. That was legally permissible to

them in order to  defend our territory and
posts.  They have defended as far as it
was possible and they have exercised the
utmost care and caution. It was also
possible to retaliate but at this stage they
have exercised the utmost restraint. ~ This
was a surprise attack. Our posts were
manned only by police officials and it was
not till the 9th April attack that the matter
was put in the hands of the army.  We
never expected that Pakistan would
attack the Indian territory. We never
expected that suddenly the police which
was posted there would be attacked by the
army personnel in overwhelming numbers.
We now know that this is a conspiracy
between China and Pakistan which has
been Put in action and on all the borders
there is concentration of Pakistani forces
which are poised for attack.  This is a
challenge  to our nation. We must pay a
tribute to our jawans who have shown
heroism, who have fought under the most
difficult  circumstances. Today the
border incidents are increasing. There has
been about 59 incidents in Jammu and
Kashmir border and therefore after
President Ayub Khan has in a fiery speech
given us a threat of an all-out war, we
must accept te challenge. We have tried
our best to be friendly with our
neighbours. We tried our best to have all
the disputes between us solved. The
Conference proceedings would bear that
out but Pakistan  has always been
recalcitrant.  Pakistan has never offered
the hand of friendhip, never wanted  to
have the disputes decided and that is

cerned, as the Prime Minister has said, it
is not a matter of dispute. The whole
situation, the whole border between this
Sind State and the Kutch State, the
British Indian Sind and the Kutch State,
is quite clear from the survey maps,
gazetteers and other documents which
you find luring the British period.

Now it is amazing, Mr. Chairman, that
the British press, with one or two
exceptions like the 'Economist', are
wilfully shutting their eyes to the
documents which belonged to the British
period, and they have become the victim
of Pakistani propaganda. The Labour
Government has always been more
objective, and I would appeal to the
British press to examine the documents
which belonged to the British period and
not to be a party to suppression of facts,
where the documents of the British
period would make the position clear.

Now, Mr. Chairman, I have to refer to
another friendly nation. Recently, before
the American Society of International
Law, Mr. Dean Rusk, the American
Secretary of State, made a statement, and
I am quoting it.

"We are talking about the app«-tite
for aggression—an appetite which
grows upon feeding and which is
proclaimed to be insatiable. Surely, we
have learned over the past three
decades that the acceptance of
aggression leads only to a catastrophe.
Surely, we have learned that the
aggressor must face the consequences
of his action and be saved from the
frightful miscalculation that brings all
to ruin. It is the purpose of law to guide
men away from such events, to
establish rules of conduct which are
rooted in the reality of experi-fynce."
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[Shri G. S. Pathak.]

Mr. Chairman, the purpose of law cannot be
different if the country which commits
aggression is a friendly country. If during the
three decades, of which Mr. Dean Rusk spoke,
Pakistan's aggression had been condemned, at
least when Mr. Zafrulla Khan admitted,
contrary to the false denials made before, that
Pakistan's army was on the territory of Kash-
mir, and at least later, when Judge Dixon had
clearly said that the entry of Pakistan into
Kashmir territory was contrary to international
law if Pakistan's aggression had been con-
demned then, Pakistan would not have
received an encouragement to continue to
make aggression on the territory of India. I
believe, Mr. Chairman, that the Americans
want that our democracy should live.

[ RAJYA SABHA |

SHrRI BHUPESH GUPTA: Under Pakistani
guns.

SHRI G. S. PATHAK: Please listen. But it
is an irony that the aid that they have given,
the arms that they have given her are being
used against us and those arms may spill
Indian blood, may take Indian lives. There is
no American who wants that Indian
democracy should be destroyed. Every
American wants, [ firmly believe, that we
should live, but they have fallen into a
contradiction .

SHRI BHUPESH GUPTA: I hope you are
not falling.

SHRI A. B. VAJPAYEE: They
dictators.

SHRI G. S. PATHAK: and it does appear
that unless they take suitable action, unless
they enforce the treaty under which they have
given the arms, their policy may be self-
defeating. Therefore, Mr. Chairman, they
should realise that Pakistan today is acting as
a tool of China, with whom Pakistan has
entered into a conspiracy to destroy India. If]
aggression of this type is allowed to continue,
there will be an end of all talk of disarmanent,
and the United Nations, which is already tot-
tering, will be in shambles. There-

love
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world
that those

fore I am certain that the
community will realise now

nations who commit unrestrained aggression
in this manner must be stopped. Mr.
Chairman, as the Prime Minister has said,
this is a testing time for us. A nation, of
470 million people must rise—and has
risen to meet the challenge; we must be self-
sufficient and self-reliant and, Mr. Chairman, it
is often said that it is more difficult to preserve
freedom than to gain it. That time has come; it
is going to be a long drawn out affair. Even if
there is some sort of compromise, cease-fire,
Pakistan  has demonstrated by her past
conduct that she will always act in the many»
ner in which she has acted so  far; that is to

say, engage in a continuous aggression,
hostility and hatred against us.
Therefore, Mr. Chsir-man, it is heartening

to find—we are proud of this—that at this
moment, as two and a half years ago, we are
sinking all our differences;  there is unity,
which you find throughout the country. And
we have woken up to th, realisation that it is
not a question of raising panic if we want to
have civil defence now. It is a question of
realisation of the dangers and preparation for
the dangers  which might come. Therefore,
Mr. Chairman, people are going to  associate
with the Government wholeheartedly at this
juncture. The student community has made
an appeal, and that is a very strong appeal. [ am
certain that the business community will also
allow part of the industrial potential to be
converted  into war potential, and the Prime
Minister's appeal will have universal response
throughout the country.

Mr. Chairman, democracy has never failed,
so far in the history of the world against a
totalitarian State, or against military dictators,
and I am certain, Mr. Chairman, with all our
efforts to achieve peace, that if the alternative
to peace has to be followed, then we shall
have success and we shall preserve our
democracy and the integrity of our country.

Thank you, Mr. Chairman.
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SHrRI K. K. SHAH (Maharashtra): Mr.
Chairman, it is a very grave situation but it is
in such situations that the leadership i tested.
I welcome the spirit in which Mr. Vajpayee
has addressed the House but when the
situations are grave, the calculations must be
graver. The questions that demund answer are
these: Have we a strategy to meet this
challenge? Have we a strategy, when Pakistan
is trying to exploit a supposed joint action of
China and Pakistan somewhere else, to see
and go on achieving is vicious object because
the supposed joint action is likely to take
place? The third question that must be asked i
this: Is this not an opportunity to expose
Pakistan? Are we not in a position to push
Pakistan where Pakistan will have to call for
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help either from America or from Chiru?
From m, point of view, this is a unique
opportunity for this country to expose
Pakistan and to force Pakistan to make up its
mind whether she wants to go to China or to
America.

[THE DEPUTY CHAIRMAN in the Chair]

If we can achieve these objects, then this is a
welcome move by Pakistan. I therefore
propose to set at rest some of the doubts that
have been raised by my friend, Mr. Vajpayee.
May I ask those doubting minds, has not
President Ayub Khan tested our army on the
Kashmir front? Has he not realise that if is
impossible for Pakistan to move an inch
during all these fifteen years in spite of the
fact that China has been sitting there for the
last 21 years? Therefore let us not worry; let
us not go to the extent of saying that we are
not prepared. What Pakistan today is doing
from my point of view—even though there are
friends who have not been in agreement with
me—should be seen in the light of what is
happening after President Ayub Khan has
returned from Chini. All these probing attacks
have started, have multiplied after President
Ayub Khan has returned. Why these probing
attacks, not at one place, not at two places, but
at umpteen places? Is it an attempt to spread
out our army at -a number of points so that
when the joint action starts in Assam, our
forces will take time to regroup? And if this
aspect is being borne In mind by the
Government of India, by the Defence Minister
and by the Prime Minister, we should have no
quarrel with them. What ig recessary is that a
perfect strategy must be hatched out long
before and I have no doubt that the army and
the Government of India are not only in con-
trol of the situation but are also in a position to
give a proper answer to Pakistan. If it takes a
little time in view of the Military calculations
that confront us, we should not be impatient
and I am very happy that Mr. Vajpayee's
speech does not show im-
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[Shri K. K. Shah.] patience. What is
necessary—as | wish to point out.,—is this. It
is true that the Prime Minister—and I wish to
congratulate the Prime Minister for this—has
made it abundantly > clear that no
negotiations can take place before Pakistan
moves back to the position before the
aggression took place but I wish to submit to
the Prime Minister that the announcement of
even readiness to talk before Pakistan has
gone back creates an impression in the country
that we are not able to fight against Pakistan.
That psychology is bad. Threfore I would beg
of him that having taken up this position the
control must pass on to the army I can say
with confidence that the psychology of the
army is much better than what it was in 1962.
All those bosses have disappeared; the
dissatisfaction has disappeared. The army is
waiting for an opportunity and I think that
opportunity has been provided I think Mr.
Vajpayee is correct. If one terrain is unfavour-
able there are a number of terrains on the
border between India and Pakistan which are
favourable. In fact, today's motion must result
in a unanimous vot, by this House permitting
or giving a mandate to the army that if it is
necessary, in order to give an answer to
Pakistan, to go over the borders of Pakistan, to
go into Pakistan, they will have perfect liberty
to do so. Those days are gone when anxiety
was displayed by us to show that we did not
wish to go into the territory of Pakistan even
by an inch. But if that determination of ours is
sought to be exploited by Pakistan for the
purpose of undesirable aggression we must not
allow Pakistan to take advantage of this.

There -are rumours—and I think Mr.
Vajpayee refers to these rumours —of some
difference of opinion about the strategy
between the High Command or in the
Government. [ wish that these friends realise
the gravity of ciculating such rumours. To the
best of my knowledge—of course I
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have no inside information but to the best of
my knowledge—I can aay with confidence that
there is no difference of opinion between the
Prime Minister and the Defence Minister or as
a matter of fact between any Member of the
Cabient. They are all determined that the time
has come when Pakistan must know what it
means to invade even an inch of India's
territory. What has happened in Kashmir
should have been a lesson to Pakistan but
Pakistan probably from my point of view—I
wish to be forgiven for repeating—feels that
India must be labouring under a feeling that a
joint action by Pakistan and China might take
place and therefore it will be easier for Pakis-
tan to poach upon our territory which is
thosands of miles away from Assam and
Ladakh. I have no doubt that in Ladakh they
are not going to try; I have also no doubt that
China is not foolish enough to start a war again
but if it ever happens it can only be in Assam
and no-where else. If that is so, may I request
the Defence Minister and the armed forces, are
not there places near Assam where Pakistan is
vulnerable? That way you will not spread out
your forces far away from Assam. These are of
course calculations which must be left to the
army but it is time that the country is put on a
war footing. The statement made by the Prime
Minister is welcome; the stand taken by him is
welcome but I would go a step further. We
have missed opportunities of putting this
country on a war footing. A country which " is
just rising after 700 years of slavery deserves a
harsher treatment. An occasion has arisen
when the country must be placed on a war
footing. About this idea of takin ghelp from
America, from the West, may I request Mr.
Dahyabhai Patel to reexamine what the attitude
of our friends in the West is? We are grateful
them for the help that they have given but if we
reexamine their attitude we will be more than
satisfied that if anybody is more interested in

Pakistan it is the West and the
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is continuing in spite of the fact that
Pakistan is the close ally of China which
is the arch enemy of America. Have you
ever seen in the history of the world a
country collaborating with an arch enemy
of another country but still continuing to
receive help from the latter? If they
Pakistan and China, combine together, the
entire help that is poiring from America to
Pakistan will be utilised not only against
India but against all the ramparts of
democracy. Is not the West aware of this
and in spite of being aware of this why ai’
e they still pouring in he'p? Does it not
require examination at our hands? These
are questions which must be answered
and it is not right for Us to take things for
granted. Therefore, it is my suggestion—I
take the clue from the Prime Minister's
statement—that the time has come when
the economists of this country should sit
down and find out in what way the
country's manpower and the progress that
the country haj made can be utilised for
the purpose of making this country self-
sufficient. The idea of exploiting outside
influences that are in our favour should be
given up. The idea of what others will
think about us should be given up. It is a
war now, a war which Pakistan has
imposed on us. Therefore, the manpower
must be utilised. I have no doubt that the
late great Prime Minister had laid the
foundations for making this country self-
sufficient. If this had been imposed on us
in 1952 we would not have been able to
spend more than Rs. 350 crores. When it
is imposed on us in 1965, we are able to
spend Rs. 1,000 or Rs. 1,500 crores,
thanks to his wisdom. Now, the time has
come when the country must think in
terms of being self-sufficient without
anybody's help. If anybody helps us, it U
welcome. We will be grateful, but no
calculation should be based on somebody
coming to our rescue. For that purpose the
third thing which is necessary is this and
1 welcome Mr. Vajpayee's suggestion.
Attempts may bs made to create a
religious conflagration in this coun-
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try so that the Army will be required to be
utilised for the purpose of maintaining
internal peace. Everybody in this country
should now undertake the responsibility
of looking after internal peace in every
village, mohalla and town so far as civil
defence is concerned. I hope it will be
possible for the Prime Minister to again
revitalise the Citizens Defence Committee
so that in a month or two the country is
placed on such a footing that the Army
will also have the courage. The Army will
think it possible to take drastic steps be-
cause the Army knows that the country
inside is able to 1°0k after itself and the
country can marshal its resources. From
this point of view the House should be
proud that in a very critical situation we
have leadership which is able to take
every aspect of the situation into
consideration. I wish to assure the
Defence Minister that neither this House
noi this country is worried if a post is lost
in a difficult terrain, from where after a
month we may have to come back. But
what this country does expect from the
Army and from you, the Defence
Minister, is that if they take away two
miles or thirty miles from we should be
able to take fifty miles from them
immediately after we have started our
operations. That is the strategy, I hope,
which this Government will follow.

Thank you very much.

oft mE gl (97 93w
daw fzeft JgowA, A F7 A4 AFH
A H A Er R, 3N O AT AW
qH 97 98¥e ¥ A1 fFIA ¥ uw Imw
z& oY, 3@ ¥ v W} F auma
7 fy a7 o 9% &1 wEET 47 W7 EW
Hqror 3 WE R A AT ARA KL 2 @)
I a9 Al GLETT T HIT § 47 Fa@l
war 91 fd T TR F A1T ORI
% fa7rs §9 a%9 § agw gL, Al
o Fefr oy &= e, v Fraw faeom



159 Pakistani attacks

[ fr vz worzfe)

afwa 4 w 3 @gw T AIEIT &
T F AW A FvRT F fEATE A
feay 177 wemre w1 @ Far | 39!
w1 FY g vaEar Jifza 0§ 98 TE
FTEAT [F WA ST AT ATA ALET AT
# ¥ wOET B, I T @ FAT
afyw & oz 9w g fea v e
FI AT 39 Aaqd S gAfaai @7
TET 41, IH 77 &1 a4fAat 58 qavaT
9% |

Az agan oz agA qfiwe
T 41, 721 97 G 48 FT & A
waraet, gafAn gw ¥w T w7 09,
ar +5 g %z f& g1 3§ 747 3T
& o7 agt A fas v § gafew
79 '8 G FIAT AT F, €9 Avg &1
ar fiarr @, g & 2o 1 AEETE 2
2| 29 FT I ATE UF 9 A, NP
Z gy Wil g% Fqm g, Afwa qg
QW W AT F AT IH AT T &FIAT
arfia |

#1 qesy 7 9 Afqa 3 gmi
00 gwAT fEar g1, A1 3H W W
za ARE A oF &g 37 dFeT fan
qr & za fegeam w1 s 0w I
FANA I I (T IH A FW ATH
an ) @fga @ W & ae f5e gare
FTZAAT AT 2 AT A A% mifwwa
1 gwaAr giar 2, " fewv a@ g
& Al 2 fF e IRE awT
g w7 famn " oEw oA & fam
Aavdy w¢T 1 & ap e g e oag
qTATT FWOT AATT I | AW AT W
T AT AZN g€ &, A AT AT AT
FTAT w1 Tife? fF v §9 w7 a2y
T AT AT W A FE Yt

[ RAJYA SABHA ]

on Hutch border 160

nifewars & amr gl A 2, 99
& arq_gaTdn @ g, w7 @ifgeans
T AT BT I AEE W waa
mal%ﬁ%&mﬁi?ﬂlﬂﬁm
¥ AT agd wewl aqF A g ) 9a
% fergear &1 TR 9E PAT, a9 W
qifseaTd & A9 HAE A€ FWT AN
Zaor #@awer vgr o4 fET 9T o qe
qTE & A% A7 F2AT @ gH Ay qA
TR &7 97 f¥ e F9A@e #1199
ar fat |y 1 a9, 38 AT F
faars smar 2 ) § 2w fE gwoaw
a1 uF a1 faww 21w 2 femem
F1 ATHETT FT, A7 BH ET |

orA FH &1 FHAI 2 AT AvER
F), WP 98 FAEIZ & TAIE A gL
qIE 9 TR AMA & AR 0 g oav
a1 qg w7 F1 0 &/ g A7 wwe
iz fF e arfesm fegram @
frdl st I TF OTEROT FTLAT 2,
12 I Fw A F a1 FF W E1, Al
far gw &t o1 ag vz fasdr =nfen
fa st mifewam =g & sy awer
€ A1 9T ST FT F gW gHeT T 1
WAL UF FHAT WET F1 qF B2 FAT
2 & ag g gt 3Ov wyEww 77,
Ul FAM @ &, (%7 5 57 & 4%
7 f5 An @9 w@w S0, A1 AW
a7 # A1 AT 2 H ST A A
AT HAT AL A9 Z1AFAT €, G gATT !
TG FI FIAL FT & G A AT G
fov 30 & arg 919 ®a7 w1 w1 qaed
#1 AFT TEAT & | T4 4@ TG &AL g1
FAr g, & menfzrEn @9 ww
agl w7 gl W | wfee ag @ @
TEAT FEAT F7 A0, IV TG F
F Fii A1 6T {19 w7 #1 ar 9190,
g4 &7 &1 gawa A2 glav ¢ o F aw
sz wafear A1 faza 2t avay,
ST gw w1 oA qg weg @ @ fe



161 Pakistani attacks

FEr % AT wMT A, IT T AT AT
gEar wrfza fr fgram & s
F BT 99 WTEIT ZMET &, a9 ZA
B W W T AT Al & 9 AT T
&7 | 20 AT Qe A1T &1 Al T
ZuT &, W ¥ gw oW qmy a1 Ay
fezmiisamra s afl g, eva
T Fi RIS TIBT AR A | A ARA §
qifeara w1 a=rar s e &
T 37 F7 WFAET TR A A qFTE
faugr & 719 m 5 T2 & mA 7
AT AT ANET WIEA £ | WS FH A1 AT
mift gt 9w & & wufr g oan
faia, s 1t & 7w fmgmam #
Ioar &, Al T guwr O &g &9
At zwe faom # g ow A
qe ¥ AT 8 |

=7 UF Z FTRAdey ¥ AW g,
Ffaw gurdt awm W = wrar 8 fr em
0¥ FTaadeq # 13, fom # qifeana
o UF WET F AT S # R T
AT FT @ 1 ww faene angE 4 W
oF ez A7 § @Y #1 W7 gH 4%
Faray w47 wor @ f& ag aang #9v
afer & 7z sgm w9Tw w41 ¥ FEAT
fir o7 o7 wwE oAt § fa o gl
A TC TRA ZAE, T R AN
AT F, W AF W T EAA |
?, a1 fee o=y gfesr @@ aaAr
Tzt |

Farag #2m ¥ a0 0w
U 39 TR ofd T% @AT TE) T 8
aifaeaTa, @9 9% FI1E aUHT F7 A7 T
&1, e AT AT a1 A | WA § g
R ) qg Wt =ifed fr ww s
gwer 3T & o foar &, ar fa wife
W % ST gEl T 9K g W
TUET FT & IA XN FHAIT FEA AT
wifqw FEET Afgdr | wfae, &
207 RS—T.

[3 MAY 1985]

on Kutch border 162

0T § | S Ame #Y gree afad
T dnm # omvgmfer ¥ T o
g B W § 39 7 ofay | S
qiffam & A1 anfes § g ag wig-
i@t wgfadt & € ar FanfEt aa-
fET & &, X F= & € aifveE
oY AT § ArEw § 1 a1 6T g A
¥ fr femew A s w5 fan
%29 7 I 5 a0 F AW F7 I=m@r
s | |y g fw g EF ary § ofr
T F1 dear afge | feE e
% 7€ qfegw g adf &, W fw o
|91 §, ¥ 3% AT a7 gwar g
g fa ag «Ff | wfgy 5
qiffea™ &1 qgi av gr, FTwEe o
a1 oI H, T #t a7 & qfew
gt A mffam W) e 1
AT wvavg § At AT 8 1 9w
i A AT T aW FG E, ar gw
AT FT N T wme dw1 Aifgy WX
T a ¥ g An a6 GARET
F7AT aifgy aifE v sy |t dew
A O € A g I F fau fure
T | AfF mrer A g T Sy fam
¢ 399 &% wmr g f& wow A age
few smr & s oY aga &7 ST 8,
9T Z1T 9 A4 ) 69 § 67 FC Ig
Fg1 st & o o fadedt wer & s
AT FEY AT Mfeq, T @y 0w @
awg a1 &% fanew ad s fgw
HIT TRIC T ARG FE[ AR |
HIETC ® HEZ a9 FOl AG GIEIC
&% WA qEew 1 | 0 g 5 I
aaT £ fF meare 7 afe 57 v g
aNYE FY TG qE A A AG ¢
qT T I F] WA & (A0 JUTC 7Ev
& W ORI O Hiid T FhAr & )
A9 H1% arar agt 2§ & g
AT &, T AV A FE FoL o wa A€y
g, 9T &% W AT Aqtlq w1 TEr
a9, AT w1 3F qvg AL T



163 Pakistani attacks [ RAJYA SABHA ] on Kutch border 164
[ A @3 gvaf ] qHd 77 I fgegear & Ard oft sweqr

7T AF IS QFAT AT AT AT AT W
am s wr Y a1 g gy
awgar & s femwa &1 o 39,
T fegedt s @ e frgmm
T Hrar &7 v g A1 79 agay #
fr wrf dar freeren adf Srm oifw
HORT F] 7T T B AATE FE 00
affq FoFTT A7 T AT A 30F Y,
AT AT T3 AT ATET T3 471G )
T TF AFAT TAI ZAT AT AH AT HA
F1 wAaa 78 #n § oA A
AT 2 39 w1 FTA @At | gafan
& sgm 5 qowe gz wwr qifT
F1 gz | W7 mfeeEg M7 {9 o
ST METIT ZUT F IX AT AT 26§
far wifge 1 owre wfeeE 9w F
g AEIE w7 ® FET B0 Q4
FTHAW F7 AFAT & W7 (AT a
T wT afswaa AT w1 gafaar
&7 &, A1 67 2wmdr o wr 47 gfaw
frag &, =t Tar T FTEAw 3 IEH
@A AT AT YA T AFAL A
wrfieny Sfw e 7w 2 7 e
¥ Frf Ty agEEaT a3 ¢ i ozt
FIT FEAT FAT Z 0 THT MTTTAST
fmgtar zn om adl W @ §
& F7 F GO W, T4 FAAT F1 HL
¥ A % yrwa g § A 2 #
1T & sfer e § wd! 599 % &q
fegema w1 mam 3% Al w@Te
&t w7 7 fafaed w1 S w7
AT g # T e A
fo gw A1 ZAT &7 ATRAT FT TR
#1% FF7 797 741 A & 1 gafag &
aoae ¥ ag FaA s feoww
fegrmm & fodw frvadsm 1 9w
¥ | a7 g1 avar 2 fF S oW &
1 3 3| 4T THNN 9T FEIA FAT
o wiew 37 F1 TP 93 Wity 9
i Tgrgeam &7 divr A oy @ A

21, W ANTHATEY SAFTYT FAW FOAT
1, 7 39 T AR 2 | oA TF
oy =9 & gfawa 4@ §, o7 aw
W AT T F W owfewry Tg o,
L AT AT AT AT w0 AT G A
iy #, a1 f&T 4 Fw i Imfy v
Tga & a7 A0 qaw F A5 g
ifam & wgm f& @ 77 Ww
Tl w1 JT FE

AT FES F A H AT E I
F A1 1§ FIHT A g T
qZ FE1 AT &, UTH T9F GAT WA
A qreer F w21 ' mfweny g 63
s 230 A4, Afsw 9w a7 9w 3%
T2 4% 73 90 &, A1 § qHAr T
fr z3imm v & s § gl
ferr & & 1 WY ZIAEH oEw
FE A 2 37 F gaw ¥ fggmmr
a foaedt 2 7 W e g # A e
FaT awg ¢ fF s gmid ey oo
LR PR CACIEE R I R r i s &
F frmrag wit 7 wwr w0
WA A qF T &, v oA
a1 Az o f2ar | wwe § gurd 4
FT 47 F49e7 § % 91 3731 7 foar @
I AT T AT AT aF 7 T ARG
AT g qF aF 4z AT fm gw A 9w
w1 a3 aw aF oo #§ A @
&

¥ e A ag A FgAT AEW
fo @i o wwdr AT 3, @ A
FRANT & =0 WA AW WfET ®1ix
am F araq wafama w1 @A wifeq
w9 w47 av 2 fower 2T &, 91 w1A
7 5 2zt frawa =t § S qow
TIUHT FIE T FIE Ffawe g AT ArE
T T IAC W X qF QAT Fafemq



165 Pakistani attacks 18 MAY 1969 ]
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DiwaAN  CHAMAN LALL (Punjab):
Madain, I wa, greatly distressed to hear the
last speaker. On one side some Members of
the opposition call upon the country to
support the Government. On the other hand
they take every opportunity that they can lay
their hands upon to criticise the Government
rightly or wrongly in a serious situation that
faces the country and the Government

Madam, let us look at this problem from a
very serious point of view. We are faced wiht
a very serious situation indeed That is why my
friend, the leader of the Jan Sangh, who
spoke—I congratulate him on the speech that
he made. He made a very brilliant speech, a
very statesmanlike speech in which he said
everything that he wanted to say, but he called
upon the country to be united behind the
Government. Mr. Dahyabhai Patel on the
other hand, when he got up 10 speak, made
two criticisms, one of Mr. Krishna Menon and
the other of the Government. In regard to Mr.
Krishna Menon he said something that he did
not really understand. He does not understand
that Mr. Krishna Menon wasi the first
individual sent
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by the Government of India to the United
Nations who told the truth about the Kashmir
situation. Never had that truth been told
before to the United Nations as was told by
Mr. Krishna Menon. I do not hold any brief
for Mr. Krishna Menon but I must give the
devil its due, and it is necessary that we must
put the record right in regard to that particular
matter.

In regard to the attack that Mr. Dahyabhai
Patel made on the Government, he said in that
attack: Why has not the Government settled
all these border disputes with. Pakistan?
Perhaps my learned friend remembers that
there i a Punjabi saying which says that you
cannot clap with one hand, and if only the
Government of India's goodwill were
concerned in the matter, there was ample
goodwill on the part of the Government of
India, as I know personally from the late
Prime Minister to the present Prime Minister;
but unfortunately there was not that goodwill
on the part of Pakistan. Therefore, my reply to
Mr. Patel is that you cannot clap with one
hand only. It is not possible to do so.

In regard to Mr. K. K. Shah—I am
sorry that he is not here now—when
he said: "Put the country on a war
fooling”", 1 entirely agree with him
as I entirely agree with Mr. Vajpayee
whf«n he said that there must be
constant consultations between the
leaders of the Congress Party, the
ndmg party, and the leaders of the
opposition. In regard to a very serious
situation it is necessary that every
body who means anything in this
country should be mobilised for the
purpose  of  consultations  with  the
Government. And I do hope that the
Prime  Minister will concede  both
these demands, firstly that the country
should be put on a war footing and

secondly that there must be constant
consultations with the leaders of all
parties. ,
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Now, Madam, there should be no illusion
amongst us that this dispute with Pakistan is
indeed a long affair, it is not a short affair.

SHRI A. B. VAJPAYEE: Is it a dispute?

DiwaN CHAMAN LALL; It is a dispute. I
do not agree with my learned friend that it is
anything else but a dispute. There are many
warmongers amongst us but I do hope that my
learned friend is not one of those warmongers.
It is a dispute between Pakistan and ourselves
over the very serious issue of the border—an
aggression has been committed against us.
Just as there must no illusion about the dispute
with China, there must be no illusion amongst
us about the dispute with Pakistan. An aggres-
sion has been committed against us.

SHRI G. MURAHARUI; It is not a dispute, it
is an aggression.

DiwaN CHAMAN LALL; My learned
friend is merely bandying about words. He
says that it is not a dispute, that it is an
aggression. The origin of the aggression is a
dispute, a dispute which has arisen in regard
to this border trouble. That is what Pakistan
says. My learned friend must understand that
the Pakistanis sa, that they have a claim to a
certain, a particular area (Interruptions). It is
wrong, I say it is wrong, it is entirely wrong.
They say that they have a claim up to the 24th
Parallel. 1 dy not know if my learned friend
hag seen the map.

SHRIA. B. VAJPAYEE: We have.

DiwaNn CHAMAN LALL: There is
absolutely no question of 24th Parallel. Every
map—as the Prime Minister stated—of that
particular area from 1907 onwards lays down
that Kutch which acceded to India later On,
on the 1st of June, 1948, was entirely outside
any claim that Pakistan now makes in regard
to this area. (Interruptions). I cannot say
that
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My learned friend must understand that it is
Pakistan which says that there is a dispute.
Well, let us deal with that particular matter.
We say, there is no dispute, we say that the
maps are clear enough in regard te this matter.

Now, this matter of the aggression by
Pakistan goe, back to the time when on the
22nd of October, 1947, Pakistan attacked
Kashmir. The aggression that is now
committed by Pakistan against India occurred
as early as 22nd October, 1947.

SHRI OM MEHTA (Jammu and Kashmir):
The aggression is not vacated.

DiwaN CHAMAN LALL: My learned
friend says that the aggression is not vacated.
Does not my friend know that? He knows
perfectly well that aggression is still there, it is
still there. What I am trying to connect up is
this. The aggression that was committed in
Kashmir on 22nd October, 1947 is now
continuing in the shape of aggression against
Kutch in the month of April, 1965.

SHRI A. B. VAJIPAYEE; January.

DiwaAN CHAMAN LALL; January, 1965.
Now, it is a long-standing business indeed.
You will recall, Madam, that at that time,
when we accepted the cease-fire, a United
Nations Mission came out to India. And
Pakistan had been saying all along that there
was not one single Pakistani Army officer or
man inside Kashmir, that Pakistan had nothing
to do with the aggression that had taVen place.
When the United Nations Mission came, they
found out that this was entirely false. They
said that the situation had changed radically by
their discovery that Pakistani troops were
actually fighting in Kashmir. When that
happened, Pakistan had to admit that their
troops were in Kashmir in spite of Sir
Zafarullah Khan's statement at
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the United Nations that no Pakistani.
soldiers had been fighting in Kashmir.
The same situation has arisen now mwhen
Pakistan says that no American armour is
now being utilised by-Pakistan today.
Exactly the same thing happened at that
particular time when they denied that the
Pakistani Army was engaged in opera-
tions in Kashmir. They say now that no
American armour is being utilised, in
spite of the fact that 10 tanks have been
destroyed by the Indian Army and
photographs have been sent all over the
world and particularly to the Americans
showing that the arms that they have
given to Pakistan are being employed
against us in spite of the statement that
they have made that under no
circumstances would any arms supplied
to Pakistan by America be utilised against
us.

I say, Madam, that the time has come
for us to make it quite clear to the United
States of America that if they do not take
any action now in regard to this matter,
we will consider it to be a hostile action
against us. It is very necessary that we
say this; it is very necessary that we ask
them now to stop all the aid that they are
giving to Pakistan in the matter of armour
which is being used now against us.

May I now take the opportunity to pay
a very belated tribute to the brave men
who fought at the time of the invasion of
Kashmir by Pakistan in the year 1947,
many of them who lost their lives,
officers and men, brave men, who fought
in order to protect our country? And may
I say that this House will join me in pay-
ing this great tribute to those brave men?

There are three things that, I think,
should be done. The first thing is that we
must defend ourselves, as the Prime
Minister has stated in his very brilliant
and positive speech that he made this
morning.  Now, Madam, let me pay a
tri-
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bute to that one company which faced a
whole brigade of Pakistani troops and
faced it brilliantly at Biar Bet? May I take
this opportunity of paying the tribute of
this House and of this country to those
brilliant and brave men who fought to the
last minute in order to protect our
country? There must be no more giving
in to aggression. I think this is perfectly
clear as far as the Prime Minister and the
Government of India are concerned.
There is no question now of Pakistan
claiming any advantage over us. Pakistan
says—and I again repeat the fact—that
there is a dispute, dispute between India
and Pakistan over this particular territory.
We know that there is no dispute about
this territory, but Pakistan says that there
is a dispute. May I ask: Even when they
say that there is a dispute, is it
permissible to go to war and kill each
other, brother against brother? I, who
come from Pakistan and have recently
been to Pakistan, can assure you, the
average man thinks no differently today
from what he thought in 1947, and it is a
fratricidal war that Pakistan's leaders are
indulging in against India. That is the
first point.

THE DEPUTY CHAIRMAN: Your
time is almost over.

DiwaN CHAMAN LALL: Madam, I
am very sorry but if you permit me to
take a couple of minutes more, [ will try
and wind up.

May I say this that it is not permissible
for Pakistan to indulge in a war situation
with us over the question of the boundary
dispute? It is not permissible under
international law. You will realise that
Article 1 of the Second Hague
Convention endorsed subsequently by the
Paris Pact has said that hostilities
between two parties must not commence
without a previous and unequivocal
warning, which may be a declaration of
war or an utilimatum, as the case

may be. The Nuremberg 2 P.M.
war criminals were tried for
this particular breach of this
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convention. Now Pakistan has gone and
attacked India in this particular area without
declaring any-war, without even issuing an
ultimatum to us. It is trying to capture Indian
territory. I suggest that this is all wrong. It is
against the spirit of international law on the
point.

Secondly, Madam, apait from paying our
due tribute to the soldiers and officers, we
must not forget that the political control of the
Army rests with the Cabinet, a Cabinet of
peace-loving men headed by the Prime
Minister. I wish that Pakistan would realise
this particular fact that we are peace-loving
men, that our leaders are peace-loving men
who do not want to go to war. But if they are
forced into a war they will go to war. But
unfortunately the position is that Pakistan
does not realise the significance of all that is
happening in India. What is happening in
India? That is why I support what Mr. K. K.
Shah said. What is happening in India? There
are all sorts of dissensions, rumours, this, that
and the other. I think the time has come that
the Government should take action to put in
its own censure, put in its own particular
controls for the purpose of a situation which is
obviously a war situation.

Thirdly, Madam,—and then I wind up—it
must be understood that there are people
going about the country who advocate a
change of policy on the part of the
Government of India. Now it is all very wrong
on the part of these people to go about preach-
ing a change of basic policies. One of the
basic policies that they are preaching against
is non-alignment. They do not realise what
non-alignment means. Non-alignment means
not surrendering your judgment to anybody
else. Joining a military pact would be handing
over your liny, your freedom, your Inflepen-
ice into the hands of somebody else. ~ Hon.
Members will perhaps
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remember that we were precluded from asking
even a question about foreign affairs in the
Legislative Assembly; we could not even ask
a question. Why? Because India's troops,
India's manpower, India's treasure, followed
the British men of war. Now surrendering our
independent judgment would mean that we
would be following somebody else's men of
war right through whether it is S.E.A.T.O. or
S.EXN.T.O. or the Warsaw Treaty. We would
be following somebody else's men of war

Madam, non-alignment, peaceful co-
existence, friendship are the basic things that
India stands for, and I do not think that there
should be any change in the policy that the
Prime Minister has laid down so forcefully
time and again in regard to India.

THE DEPUTY CHAIRMAN: I think you
will have to wind up now because every one
should adhere to time. There is a long list of
speakers.

DiwaN CHAMAN LALL. I am finishing.
May I just merely say this that I am one of
those who are not war-mongers. I am still
fully convinced of the fact that if peace can be
secured that must be secured and not at any
price but peace with honour. That is the main
basic principle. If not, then every man in
India, even an old man like me, would be
prepared to join up and go and defend the
integrity of India.

SHRI A. D. MANI: Madam Deputy
Chairman, our border has been invaded.
Indian territory has been visited with foreign
invasion for the second time during the last
three years. The situation is a serious one and
one which is frought with grave peril. But the
relieving features of the situation are the
magnificent performance of the jawans and
the officers of the Indian army who in
accordance with the true traditions of valour
of the Army have put up a glorious fight in the
Kutch area. The second reliev-
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ing feature is the firm and categori- , cal
statement made by the Prime Minister this
morning that unless the status quo ante was
restored there would be no question of a cease-
fire. I regard that statement as one of the most
memorable statements made in the history of
Indian Parliament.

I was much interested to listen to the speech
of the previous speaker, my hon. friend,
Diwan Chaman Lall. He spoke about the
dispute and later corrected himself by saying
that as far as he was concerned, there was no
question of a dispute. It is necessary for us to
avoid the word "dispute" in any discussion on
the subject because the moment we say it is a
dispute, foreign nations would say that since
there is a dispute, this dispute should be
impartially investigated, and we being one of
the concerned parties are not the competent
judges to decide whether our stand is correct.

Madam, I understand that the Government
of Gujarat is trying to gather a good deal of
historical material and has engaged the ser-
vices of a scholar to prove that Kutch belongs
to India. I do not think that these efforts are
called for because Kutch has been a part of
Indian territory and was accepted as such at
the time of partition in 1947.

SHRI DAHYABHAI V. PATEL; It is only
for education of people here. Gujarat is not in
any doubt.

SHRI A. D. MANI: Yes. But this creates
confusion. We are reaping the mistakes of the
past. If we had not accepted the Colombo
Proposals with alacrity in 1962 and allowed
the Chinese to retain their posts in Ladakh
this situation would not have arisen because
Pakistan came to feel that by invading Indian
territory and occupying it forcibly and then by
talking of negotiations she could make India
surrender a part of her territory. If we had
only said at the time of the Colombo
Proposals that we were prepared to  carry

on an

undeclared war with China and that we were
not prepared to accept a cease-fire at that time,
this situation would not have arisen. The
object of Pakistan is to humiliate Indian
national self-respect and make us feel that we
are not in a position to fight for the
independence and integrity of our country.
There may be other motives also for Pakistan's
incessant adventure in the Kutch area and it
may be that Pakistan is acting in collusion with
China. Anything may happen during the next
fifteen days. There may be eruptions of
fighting in other sectors of the border. There
may be a pressure on our friendly Himalayan
neighbours from the Chinese sources. We do
not know what is going to happen. Whatever it
may be, I think this House should make it clear
that if it is a question of a total war, we are
prepared to face it. We are prepared to die with
honour than to live in disgrace. We cannot
allow this piecemeal nibbling of Indian
territory to go in the name of border dispute.
Madam, I feel therefore that we must make it
clear in this House—and I hope that whatever
is said in this House will be taken note of by
President Ayub Khan—that we do not want to
have a war with the people of Pakistan. We
have nothing against the people of Pakistan.
Nature has made both Pakistan and India a part
of a single geographical entity. It was the
unfortunate partition that led to the creation of
these two States. The people of Pakistan have
been our brothers. Probably a good deal of the
same blood runs in our veins. We regard them
as the people of a neighbouring country with
whom we have to live in peace. The rulers of
Pakistan are not the people of Pakistan. And T
do mot think that President Ayub Khan
represents the wishes and sentiments of the
people over whom he rules.

Unfortunately, Madam, the present situation
has also other serious features. World order
has collapsed. There is a United Nations in
existence.
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Nobody wants to go to the United Nations for its
assistance because its assistance may become
more dangerous than the present situation. The
United Nations is so much discredited that we
cannot have any faith in its decisions on account
of the partisan decisions that have been taken in
Congo and other areas. Further, we have to think
about our Afro-Asian friends. Where are our
Afro-Asian friends? Where is Mrs. Bandara-
naike? Where is President Soekarno? Where is
President Nasser? Have they condemned
Pakistan aggression in the Kutch area? We have
been thinking in terms of financial imperials :n
of Wall Street. But the Asian imperialism of
power-drunk politicians can be as bad as
imperialism of any other type. It is a disgrace to
Asia that one Asian nation without any
provocation should have invaded the territory of
another nation as Pakistan has done. It is a
failure of Afro-Asian opinion that the action of
Pakistan has not been so far condemned by the
Head of any Asian country. We now know
where we stand. We all like to go to Bandung
Conferences. We want to go to the Algiers
Conference. We want to attend Conferences at
Cairo; but all these people who speak about in a
very cordial way with us, are not going to stand
by us in regard to the settlement of our problems
with Pakistan or with China. We have to rely on
ourselves. We have to build up our strength. We
do not want a total war with Pakistan, if that can
be avoided but if President Ayub wants a total
war, we are prepared to face it. The moment he
says that a total war is going to be declared, let
us make it clear that the decision is going to be
taken by the military commanders and not by
the politicians. Then it will not be for President
Ayub to say that the whole Indo-Pakistan sub-
continent has been enveloped in a conflagration.
Pakistan is a much smaller territory than India.
Its Army is numerically smaller than the Indian
Army. There are I
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450 millions here. We do not want to swamp
out Pakistan but if President Ayub thinks in
terms of a total war, let us tell him that
Pakistan has got a soft under-belly and if the
military commanders want that soft under-
belly to be attacked in the interests of defence,
then it will have to be done. We hope that that
situation will not arise.

on Kutch border

A reference has been made by the Prime
Minister to the efforts of Premier Wilson to
offer his good offices for mediation in this
dispute. It is for Premier Wilson to offer his
good offices for mediation in this dispute but
we should make it clear that we neither
welcome nor condemn such efforts at
mediation. It is necessary that we should not
give any impression to people abroad that we
are anxious to settle the problem somehow.
We know that a peaceful settlement of the
problem is necessary but if Premier Wilson
wants to mediate, let it be understood that he
mediates on his responsibility and not at our
request, and that we cannot accept any terms
except the complete restoration of the status
quo ante. The Prime Minister said this
morning and I was listening to him very
carefully when he said that along with the
cease-fire there should be a restoration of the
status quo ante. Now I would rather like to put
the matter in the reverse gear. There should be
first a restoration of the status qou ante and
then only there should be a cease-fire.

Sukr A. B. VAJPAYEE: There will be
automatically cease-fire.

SHRI A. D. MANI: Yes, there will be an
automatic cease-fire because we do not want
the folly and blunder of the Colombo
Proposals to be repeated. The status quo ante
should be restored first, then the cease-fire
will follow because we will have nothing to
fight about.

I would like to say here that we have got to
think in terms of a two-front war for a good
number of years to come, maybe for a decade
to come.
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We have got to put our economy in order.
My hon. friend, Mr. K. K. Shah, spoke
about creating a war economy. I would
like to make some suggestions to the
Government that as long as this
emergency  lasts, no  contentious
legislation which has aroused passions
and controversies, should be brought
before either House of Parliament. The
second suggestion that I would make—
and this is necessary for putting ourselves
on a war footing—is to see that there is
industrial truce in the country. The leaders
of the Labour Unions must meet the
leaders of the Government and the leaders
of the employers and agree to an
industrial truce. It may be necessary also
for the suspension of the Factories' Act so
that we may work for 12 to 14 hours to
produce the goods necessary for the
Army. The third suggestion I would make
is that the frontier districts throughout the
Indo-Pakistan frontier should be made
more or less subject to semi-military
control. We do not know when another
Kutch is going to erupt and we must not
repeat the mistakes that have been
committed in the past when we allowed
the frontier areas to be treated as the
responsibility of the Government of
Gujarat.

I would also like to say that the time
has come for us to have a reconsideration
of those foreign policies which have led
us to the present situation. My hon.
friend, Diwan Chaman Lall, said that
there are certain fundamental features
about which there cannot be any contro-
versy—for example, non-alignment. If
non-alignment means that our territory is
going to be taken away, that we would be
robbed of our self-respect, that we should
be made more or less a person who is
impotent and who cannot fight in any part
of the -world, then I would not like to
have that kind of non-alignment. I would
also like to say that this nonviolence and
Ahimsa have debilitated our self-respect
and deprived us of our honour. We
should be willing tto fight for the honour
and integrity
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of our motherland. There should be a
rethinking about these policies. It is not
for me to make any constructive
suggestions at this stage but when the
time comes for the rethinking of our
policy, the Members of the Opposition
would co-operate with the Govenrment
in coming to it conclusions on the
subject.

I would like to conclude by saying that
though on many matters the Opposition
and the Government are divided, on this
issue of the independence and integrity
of India and its honour, all the Members
of the Opposition are with the Prime
Minister.

I support the appeal made by my hon.
friend, Mr. Vajpayee, that the National
Defence Council should be
reconstituted—this should not be made a
parody of a National Defence Council as
the present one is—and that the Leaders
of the Opposition Parties should co-
operate with Mr. Shastri in constituting
the National Defence Council and we
will not be content until all the
aggression, either of China or Pakistan, is
vacated and we shall fight unitedly
behind the Prime Minister provided the
call is given for the evacuation of these
areas and it is not an attempt to have
some kind of a settlement in the name of
peace.

SHRI M. S. GURUPADA SWAMY
(Mysore): Madam, we are in a sombre
hour of Indian history. The present
period, in a small degree, is similar to
that which obtained in 1962. In this short
period of three years India had to face
two critical situations, in 1962 the
Chinese aggression and now the
Pakistani aggression. There are two or
three important things to remember on
this occasion. Firstly, the Pakistani
aggression has been deliberate, pre-
planned and unprovoked. Perhaps it has
been a part of the Sino-Pakistani strategy,
maybe hatched at Bandung. This may be
a new spirit of Bandung cultivated,
learnt, now practised by Pakistan against
India on the deliberate encouragement by
China.
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[Shri M. S. Gurupada Swamy.] Secondly
another fact to remember is that the entire
land frontier of India has been opened. To-day
the entire Northern frontier is manaced,
threatened and exposed to Chinese attack at
any time. In the East and West, on th, Indo-
Pakistan border, the territory is exposed to
Pakistani attacks. Virtually the entire land
mass of India is exposed to two enemies.

Pakistani attacks

Thirdly the aggressor has chosen, in both
the times, her own ground for the attack. The
time is chosen, the place is chosen.

There is another thing which has got to be
remembered by this hon. House. That is, the
Pakistan of today is somewhat different, from
the Pakistan of yesterday. When Pakistan
attacked Jammu and Kashmir after Partition,
the situation was not so bad. Her politics was
different; her style was different; her power
and position was different. But today her
position has very much changed. At that time,
when she attacked Jammu and Kashmir, she
was not a member of SEATO or CENTO, and
she had no American arms of this magnitude
with her. She was not ruled by a military
junta. She was not friendly with China, nor
cordial with Russia. But things have changed
today. Now she has befriended China. She has
China's goodwill. I think he is a part of a new
growing entente a new axis consisting of
herself, Indonesia and China, and Mr. Ayub
Khan, the President of Pakistan, seems to me
to be a sort of running dog of Peking im-
perialism. He is acting as a sort of tout, a big
tout, in this part of the world to project the
territorial and imperial ambitions of Peking.
Besides, she maintains her membership of the
SEATO and CENTO and as a price of this she
has received so far nearly three thousand
million dollar worth of military aid from
America whereas India, in spite of Chinese
aggression, in spite of our big effort, has so far
received only 165 million
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aoiiar worm of military aid. Because of this
change in the position of Pakistan and
realignment of various forces in this part of the
world, Pakistan feels today, more than ever,
that, her campaign of bluff and hostility and
blackmail against India can be carried on more
fruitfully and effectively. Therefore she has
enlarged her frontiers of conflict against India,
and at no time in her history, in the seventeen
years of her existence, at no point, at no place in
the world, has Pakistan been cordial to India so
far; from Sheikh Abdullah to the Rann of
Kuteh, or from the arena of sport to the arena of
politics Pakistan has not been in any way
friendly to India. Moreover she has always
proved to be-a sort of renegade of trust and
peace. Today Pakistan wants to have a
showdown with India and she has: adopted the
same strategy as the Chinese. As you will
remember, and as the Prime Minister just now
told us, the Chinese adopted this strategy firstly,
namely "make a claim over our territory, then
mount an attack on it, the a call it a disputed
land and then make a sort of an effort to get
India to a round table conference for
negotiations." I think Pakistan today is adopting
the same strategy, the same kind of approach,
and what she has done in Kanjarkot is that she-
attacked our territory and occupied it. Now sh,
says that she is ready for compromise, for
negotiation, holding the invaded territory in her
hands. And this is a strategy to which India
should not fall a prey. Madam, may I remind
the Prime Minister and the Government that we
should look into the whole question, the
question of defence as a whole? There seems
to-be, as I said, a growing entente between
China and Pakistan, and there has been
continuous nibbling and attack. In such a
situation, to isolate Kanjarkot from the rest of
the problem is not correct to my mind. May I
therefore suggest that the entire problem should
be looked into from a different angle, and I feel
that is the time, this is the moment when we
require not only the decision of

on Kuich border
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this House but also a great effort in the matter
of mobilisation of our resources, both in the
army as well as in other spheres, to meet this
danger.

Madam, I began my speech by saying that it is
a very sombre hour in our history. Of course
friendly countries like America and the
United Kingdom have been making an effort to
bring about a compromise, to bring
both the countries for negotiations. And may [
say that we are not against any negotiation?
We are not against any effort at mediation,
but there should not be any  mediation, there
should not be any negotiation at our cost;
there should not be any disadvantage to us as
aresult ofthis compromise, negotiation
or mediation. = My hon. friend Diwarv
Chaman Lall, was saying that we should
have peace, peace with honour. But may I also
warn this House that we should not go into a
folly over our desire for peace. In our
anxiety to have peace we should not be
caught in any sort of trap. The issue today is
not of peace or war.  The issue is not even

Americanism or anti-Americanism.  The
issue  today, to my mind, is essentially and
fundamentally the issue  of our nationalism
and our sovereignty, whether our
nationalism would be defended,
protected, whether our sovereignty would
be safeguarded, or whether we are

going to negotiate our sovereignty, and our
nationalism. To put it the other way, the
choice before us is between national  honour
and national dishonour, and if this is the

choice, I think we should choose the former.
I think we have got enough self-respect,
enough self-confidence in this country; we

have not sunk so low and our will has not
been paralysed. May I therefore say that what
is required today is  unflinching, dogged,
valiant and continuous effort and a will to
defend and safeguard our land from any
attack from any quarter? = May [ therefore
suggest that we should not harp very much
upon negotiation, compromise and peace,
though they are  impor-
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tant? Secondly, may I say that whenever we
want a settlement, the settlement should be on a
basis which is,. honourable to this country? In
the case of the Chinese aggression in the past,
what has happened?  There is stalemate;
ther, has been the withdrawal of the Chinese
army and the posts remain, and their aggression
has been consolidated. Now I do not want the
same thing to be repeated in Kanjarkot
or elsewhere; Ido not want a repetition.
We want that Pakistani .aggression in
Kanjarkot should be vacated, and if
Pakistan ; not vacate the  aggression  in
time, | think Government has got to make an
effort and take all possible steps to see that
that aggression is vacated quickly, in time.
Madam, I am sorry to find that some hon.
Members of the Opposition are for having,
some sort of an inquest on the conduct of the
Government. May I tell them that this
Government is not like the Vichy Government
and  that the situation in India to day is
not the same as the situation that
obtained in France in 1940?  May I say that
all people, including all Members of this
House, would be ready and would be anxious
to render any service that is required and to
dedicate themselves to the task of liberating
that part of" the territory of India which is
with Pakistan? [ will, therefore, say that this
is an hour which requires absolute unity and
dedication and effort and more than all that,
the spirit of sacrifice which is not  wanting.
We plead with the Prime Minister that he
need not be hesitant in his effort. There is no
want of suport for him in this task. May I
appeal to him to be firm and to see that all
steps  are taken to vacate this aggression from
this area?

Lastly, may I say that—and I find that the
Defence Minister is here—it is high time that
our defence efforts are increased? I am of
opinion that a big army of some 200 million,
people at least, must be created. Otherwise
you will not be able to defend the
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territories either in the north or east or west.
Enough money should be provided for this.
There has been enough support for the Prime
Minister and I do not know why there should
not be more effort in this direction. I would
not like to be told and I would not like this
House to be told that we are careful and
waiting for counter-attack. I say when there is
an attack, we want a counterattack. We want
to see that there is a counter-attack. If Pakistan
behaves rough with us, we should be rough
too with them. If there is a blow then there has
got to be a counter-blow. I do not like the kind
of talk that we should be very cautious, that
we should be very careful and so on. These
are words. I think, not of bold men. Therefore,
may | again in the end say that what is
required iy a sense of urgency, a sense of
dedication not only on the part of the House
but also on the part of the Government?

SHRI EBRAHIM SULAIMAN  SAIT
(Kerala): Madam Deputy Chairman, I rise to
take part in the discussion on the motion
moved by the hon. the Prime Minister on the
situation arising out of the attacks by the
Armed Forces of Pakistan on the Kutch
border. I am fully conscious of the grim and
grave situation we are facing because of this
unprovoked and naked armed aggression by
Pakistan against our sacred frontiers.

[THE VICE CHAIRMAN M. P.
HHARGAVA) in the Chair.]

(SHRI

The Prime Minister in his very convincing
and moving speech has laid before us the facts
of the situation and has clearly explained the
aggressive intenions of the rulers of Pakistan. I
am glad that while maintaining our deep faith
in the principles of peace, the Prime Minister
has declared in most unmistakable terms that
the Government is prepared to meet the
present aggression by Pakistan -with all our
resources and with  all
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our mignt. L,et me assure the Prime Minister
that this is the feeling and this is the aspiration
of all Indians and also I can assure him that all
Indians, Hindus, Muslims, Christians, Sikhs
and all others, irrespective of caste, creed and
colour, stand solidly behind him and are with
him when he makes such a declaration about
defending the territorial integrity of the
mother-country. Indians, let me tell him,
would like to die with honour than live with
disgarace. 1 would only wish that President
Ayub realises the consequences of disturbing
the peace in the sub-continent and would also
understand that we Indians love nothing more
than our freedom and our honour.

. I feel, Sis, that this is not the time to deliver
fiery speeches or for crti-cising the
Government on its acts of omissions and
commissions. This is not the time to ask for
military secrets and military movements. This
is the time for determination and for
dedication. It is a time really to unite and to
act. Let me assure the hon. Prime Minister that
at this critical hour of India's history I pledge
the support of my Party to this Government in
all its actions and measures taken to meet the
Pakistani aggression on our sacred frontiers.
Every Muslim, man, woman and child, deeply
loves his or her country, the motherland and
they are all prepared to offer all sacrifices
needed for the protection of national honour
and the territorial integrity of our mother
country.

Before I conclude I have to pay my humble
tribute to those sons of India who have shown
such heroism and have shed their blood on the
sacred frontiers of the motherland in defence
of the honour territorial integrity of this
country. While concluding I express my hope
that the Government will take all the
Opposition leaders who are prepared to meet
this challenge and to make all the sacrifices
needed for the protection of the in-
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tegrity of the country, into confidence. The
National Defence Council must be expanded,
as has been suggested by previous speakers,
by taking in the leaders of the Opposition,
including Shri Mohammad Ismail Sait, the
President of the Indian Muslim League.

One thing more I would like to add before I
conclude. I would like to draw the attention of
the Government to the necessity of seeing that
internal peace and harmony are also maintain-
ed while we are engaged in the sacred task of
meeting this external aggression.

SHRI KHANDUBHALI K. DESAI (Gujarat):
Mr. Vice-Chairman, Sir, at the outset I would
like to pay my tribute and homage to the
jawans and the members of the Gujarat Police
force and of the Central Police Force who
have laid down their lives for defending the
territori-ial integrity of our land.

After the determined and convincing and
decisive speech of the Prime Minister made
this morning, I do not think we have got much
to say with regard to the final choice before
the country. But certain aspects of this latest
aggression on our territory call for some
comments.

Since its very inception, Pakistan has been
having an eye on us, and we have not passed a
single day on which there had not been some
incident here or there. This should have been
taken note of. And in this latest aggression, let
it be very clearly understood that there is
conspiratorial collusion between China and
Pakistan to divert us from our path and to
come in the way of our growth. At the same
time as a country with such a large population,
they want to humiliate us before the world.
That is clear enough.

They have said that we are in adverse
possession ofthe Rann of
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Kutch. But the Rann of Kutch is as mmuch a
part of our land as Gujarat or Maharashtra or
Punjab is and it is undispvited territory of our
country. Whether it is a swamp or a desert, it
is our territory and any aggression or intrusion
into it shall not be tolerated. It is said
sometimes that the terrain is unfavourable to
us. Maybe the terrain is unfavourable to us
but any unfavourable terrain in the modern
world, with the modern inventions,
technology, can be made favourable. It is no
use now crying over spilt milk but our eyes
have been opened and even if our economic
growth were to be lessened a little, the
integrity and the sovereignty of our land must
be maintained at any cost.

I read in the

papers this morning
that Pakistan has thrown a chal
lenge. The question  before this
country is whether we accept that
challenge. In his introductory
remarks the Prime Minister has very

unequivocally stated that the challenge will
be accepted at whatever cost and we endorse
every word that the Prime Minister said this
morning. We stand for peace. We stand for
co-existence. We also stand for non-
alignment. As somebody said, there is no
question of changing that policy but let us
understand that in this world of stark realities
peace is not obtainable without strength and
sanction.

When I talk of strength I mean the military
strength and when I talk of the sanction I mean
the sanction of the morale of the people.
Whatever be the cost we have to build up our
armed strength and the morale of the country
has also to be kept up. One thing that has
emerged from the development is that we have
got very few bosom friends in the world. Any
small incident happening here or there, there is
a big hue and cry but here is naked aggression.
Where are those friends? What are our friends
doing? They give us sane advice but what is
the worth of this,
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[Shri Khandubhai K. Desai.] sane advise?
Is it to allow the aggressor to pocket the fruits
of aggression? It shall not be done and it
cannot be done. We want to keep our self-
respect, we want to keep our sovereignty. We
want to maintain the integrity of the land.
There cannot be any mortgaging of this
country, come what may.

Now, we are members of what is called the
Commonwealth. Prime Minister Wilson is
trying to use his good offices to bring about
peace, to bring about a cease-fire but is this
enough for him? Should he equate Pakistan
with India? Should he not condemn the
aggression which Pakistan has committed?
Should not the British Government or the
British Press have taken into consideration
that it was under Britain's auspices that the
country was divided?

The Rann of Kutch has never been part of
Sind. It has always been a part of the old
princely state of Kutch and times without
number, historically, by resolutions of the then
Government, it was decided that the Rann of
Kutch formed an integral part of the princely.
State of Kutch. The old princely State of h has
acceded to India; the whole of the . State,
including the R3nn of Kutch, is integrated
with our country. There is one other aspect 'to
which I would like to draw your attention.
When Pakistan joined the CENTO and the
SEATO, our late Prime Minister warned
America that i.ny arming of Pakistan against
China was going to be misused and mis-
applied in the future. Repeated assurances
were given to us that no arms given by
America will be utilised against India but what
do we find when American arms have been
used against us? What has been done is that a
protest has been sent. Now, that shows what? I
will not say that their sympathy lies with
Pakistan but they are not genuine friends of
our country. What it means, [ will
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not say at this stage but we have to stand on
our own legs. We must, if necessary, begin
building up our strength; even though our
military strength has been increased, it
requires to be further increased if not today at
least for the future.

As 1 said earlier, we want peace, we want
co-existence and non-alignment. There is no
question about that but, as I said, peace in this
world of stark realities is not obtainable
without strength and sanction. That is the
clear view which we must have before us.
How can America or the other members of the
CENTO or the SEATO tolerate Pakistan
befriending China? The CENTO and the
SEATO were organised or designed to fight
China. One of the members of the SEATO or
the CENTQ makes common cause with the
enemy against which the SEATO and the
CENTO were created. Have they got any
explanation for it? There is no democracy in
Pakistan, as we all knok I do not mean to
suggest even for a moment that the people of
Pakistan are hostile but the ruling clique in
Pakistan is jealous of us; it wants to humiliate
us.

And last but not the least, Indonesia, whom
our late Prime Minister had aided to become
independent at great risk, at great
unpopularity amongst the powers that be, has
also turned against us.

Now, this is the grim story of Pakistan's
aggression against us. That aggression has to
be vacated sooner than later and all the forces
at our command should be utilised to get this
aggression vacated. Do we not see before our
very eyes that it is not only aggression on a
part of Kutch but it is a sort of mobilisation
that is taking place as far as Pakistan is
concerned in our neighbouring territory on the
Punjab frontier, on the Kashmir frontier, on
the Assam frontier, on the Cooch-Behar
frontier? Shall we again be taken in
unpre-
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pared? It must be very clear to us I that the
design of Pakistan and "China is not friendly but
it is hostile. and a hostile neighbour—in fact
there are two neighbours—should be taken as
hostile and not as friendly. If we surrender, if we
are taken in by this talk of cease-fire which does
not come about on our terms of vacating the
aggression, we will, as some people said, get
into the trap.

Therefore 1 would say to our Prime
Minister and the Government that the whole
country is behind you msolidly in unity and
strength to carry out any action that the state-
ment this morning has called upon us to do.
We would not budge; as some speaker has
pointed out, it is better to losa one's life and be
obliterated instead of becoming a victim of
humiliation, dishonour and destruction. With
these words I support wholeheartedly the
statement, the contemplated action contained
it and the spirit of the statement which the
Prime Minister has made in the House.
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w2l 99 & wrew fafees ot § = A
aNegH H w0 8, 7 T I Ag
wgga 7@ fer fa 2feifam andf
fom F a1 soa qwm & w8 7 &7
WY IR gEma W oz afe @
arIA A AT AT TN Fwo aifad
UOA AW A T IT HT AT B, TH AT
famr qv o o g wfgu o
OF AYAA AAHE FT wEed @, AT
faw ox 0df AR A w2
Farm g fmow Frsmfas €
T AATA ARA W OH OAH
#E gAoT TE @ fe owile A
aEf &1 wwmfem 2 W
o #y st feedt & & s
fradt & gfom & 78 oftar wdf
Far | warar for & owrs gfor
wAg e W@ AT | A A
&, tamr &, fooz & fom ¥ G st
AT FATT F &, HEAT A T AT
qT @ WL AW AT 8 IA A OEET
1w a% A, W AW
qFF W AT, A A AW H
aar, soifew orfzat &1 a0 g #
faamddt at Fawaar g frgwa faw
qiffe W W FT AT F
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afes we gd wE q@r al Zw
&% e ¥ g% Hew o1 fewa ¥ qw-
AT FLFHA | S AT FTCE
T wim { T 9 ) wiE fFEe
¥ ozw Frf FAC @ o, afed
T ¥4 & wmg a8 & 5 oww fad
THTHAT T AT o FE OF TATAT HL
A TG TG AT | WY T T |
uf qurr  fFar gr gz a8
i@l & ama g 9" v s A
am arei 7 wgr  f oA A anfean A,
H F qq0q A, @9 0 afzat 4,
AT 21, 77 41, 77 A | 4 T A
2 | afew saw adien as @y § 7
FEl A% EH AN AG £ | W W
iy s @iy 2 fF
977 TAEW Az g AT w7 G oA
fe @z & fo e gwom & 95 &
faemm uF quer a9 §T T S
HTT FT 4T THTAT FAT T & &1 {ew
FT TFEE ZR | gafan gwwa e
fe smo & dfraanr o ST azids &
I ORI UTHIE W T | WT & qOAF
ST AN agt 43 & sH A uEwE i
& | WY SATAT AT FA AT A0 AR
5 §oq At g &g foed | W &
THTET RAT WRT AR 43§ T A W
e & fedw #rams FaE

AT JATHA ATEA, T WA 0T,
fdirw s w & Az oA 1 Ag
AT W@ aF FET EAT I
q ag o oofeees o e g
S A WA AN § IAE A% A
FIE WOCT AGN WG,  TF & AT A
sfemrr s g 7@ &€& ) dan
A T FEAT § A T aw 8
49 f& Fqoe wim Aiw s @,
a7 @ & AW A gd Wik
SATAT UEETHT JATE F9 F o e
g9 W FEmd Sar w5 & e o ad
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F1 W1 agdaw #< fwaw &
fardr  wrdae w1 oW A
WH WEE AT Fmar§
w7 #1 A% frmenm swar § fF
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w7 fF amr w47 s 41
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be fought on the soil of Pakistan and
not onthe soil of India"
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AR WATT AL HIAH AT T Al
yeara  ag T aw fear wiw fow
U T AAAAT § a1 IR fAw
frar sw & o & 3= o+ fa=r &y
TATEAT A HATRATE WY wAl g
T WAy @1 F ol S #ag wie
dt wom wear § f& faw oaEm
w1 fawv sERgzroefear & ot
UAN AT UL I HAET § 9
q% AF AAAAT O FAW @ A gt
¥ 47 ¥Uz gam  fgm,  wewm
AT f@ 9 & ©i9 uF 79qq 92Tm
T A% TE WA | WIWAE Udee

" 4[ ]Hindi translation.
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ot oifeem & @ew o ogwn @ 4w
oS F A T afew qeve fo
¥ 2 oy omfaw F s o
gaer  f@ar #iT Wt B0 /ST )
Iq 399 A 4E wANH W § A
wE g7 W WS AT Wi Aew
¥, gt fergram A aga A e
qffe™ F #=a W o991 # G
g

AT ATAT, § 3T wAT ATy 4TI
fefeamw =1 T % o w@n
i wfaw & afesz sga &t %
M & 2T T AT A FAT ATET O &L
W O§ A #Fwwr wEi WA )
g fau sme a1 o/ wEET & qaaE
qrfseT & avF ¥ arge 9% emfar
gt ¥ 1 e fEEEl &
AYEd HAAAT AT | FAFTET
W BT FL AT A F 5w
¥ a0 & F FwiT F oanEw
9T qF AR A WA Wil A |
frewr az fadi & o fir Sfads gow
I T g afew sy a9 § ary
T gEafar &5 wedraf | ag
WawEq  d%ed A AT @Ed &
o fFar wn A7 SR & osanEr
B w1 AT 9 dam
T\ Al AT AT, W o' gH
RN FTAT & I TH AT 1 3941
gfF uF dar aaw WA @ 97 gH
g %aer Fear g fv gErr guee
#FH ¥ AEG FME 1 g9 HAAET
frsd 9 &m&t & Ml S F 39 qow
H, 9fsg sEETAE & 39 qeF ¥
garw  gfaar &1 oAt 9w A
Gy ZFowr W@ § 1 gwie weAd
AAT FATEIATA g€ A U wal
qr | “faa ow Fz fag”’ T EW
forear Tgar & wiT gad 1 o fowar
@A &1 Afew ww d%g |mA A
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¥ A gu T am 9r gw g fw
wq Wl g HEAT FAT 7@ v o gan
A FIM & ZEIT 3O RN E 7

TAE AT, BN FEE 4TS 9
fogesr faat arfesam T s guar fa,
wirv faorm az faege gfar & e
qai g 1 #HAF W7 avafaar  w
1 A 1 3 wew fage mife-
A FI OAWA gor oepave fa,
fagin &3 AT gATrE S fanm,
WO A A | "I 39 & Fgr gars
TETE AL EF FWIC FAMI AT @IEr
F wadr Fa fag 39 ) waw
F1 ®qq fzar war §1 49 95 &
At wgn wEAar g R o ogew gl
AT FTATAT FA G AT AT 43
g1 owdFT Y 9UF ¥ T AFw
wre w1 @ FEw R A
gae quifa® & €@ &1 @1 7@ F2w
fear | w7 wE e oA
st FHifrer AW F faes -
e FN 4 F WIS gHIC SAT AT
BHI ¥ BEAI FTAT TE & | W
AT AW & FIC ag "ifear, 93
Zam geama g o 1@ & @t w5
Wewm & TgA ardl & Fg fF weh
oA 9T F I aF g gwrd
st foq & 7 gW g «war
g | fsEm oAt wEEl o,
@D F w97 famr @ AT e
wie qfevam # @ w7 Mot arg
F1 WIT I O QI WILET M0
aifgdr | o T wifEEE gudET
% #% Wt gAT Al & gE-
qre &7 TET 2 Al gHIED RIS 9%
ot #1¢ *imaw 781 gmar anfzw

sara arar, #§ ag |gm fFoagl
g9 W g wifsss oA §owed
qeF AT FAT T AR FA F A7
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[ # e owe @7 ]
a1 ¥FZ3 U & A1 AT ¥ 04T H
W AT I AggT AW % A
Fra % oar ¥ fan, faedim famgeams
1 wamar & oo, fgmgem
hefydr & v, fage w1 At
e & fam, fegem 71 3s9m
1T WINT F1 HAT A F fAn, 77
i w1 591 =371 & fau, fag &
AT Z0 A qFF T AATHT T AT
faer?, wror fa9 Zwat |, F@@ A
I F fq0 s MW g 1 4
aeF % afar mwEE gu, wEr |
TN I W AFACT G Y | qATE-
a1z 31 mfEEm s aga
I qFw AE, T A AT WH F W
FEAT OFT FTA I E 0 EEM
THAT qMAE & ATq, T jew
¥ A A aw Fepfee qmar gy,
qE RIS AT AT ETHT T FT AR
AT FATEr ag &t o fEoaw
oqq W mfer &1 gz dmw oW
gAY wZAA  FATET Arw o4 fan
39 F1 adr gfAar & ama
TFEM 1 W qifEEE & oA
Azar A4 =z § ofeew &
q 0T FAAST AT ) FWTT HAT AL
qiffeta F I9 A1 F oama 2O
fredt fegazefirr @maw 77 € 1 o1
w778 # oforn & g9 &9 31 ) 1=
feendft & O weRt  F Aq gwra
FreaT o731 % oF av6 WW & S faed
AT WqA FT TTATZ AL FOAT AN TET-
ANAF A Y TR qE AT OFT
fedt waga Fr 7EF w1a97 717 0F A%
aifeeaty & 1 57 9o Farg TE-ATY
F7ar & A1 5 woga & faarw &
OIA IR TIFEA F 9 AS-AE
7z ars srfgr wear g & g 2 J-
[AT AT WATAR T A0 937 § | HA-
forfaers garers & arear 7218 | gafaw

a8 1 Afvwr wrE Fafafaos oy qww
afar ot fie arfaamm ov s
i3, 7z gt famw grf e gEr
arfze 1 dfeq ot ww forar @ 59 0w
7 faame ot & FY a9 § guwy
i g oAt 5 gw g & g o
a<q a1 9fz7 &1 7 s fzar qv
“It will be fought on the soil of
Pakistan and not on the soil of India,,
iy ZET Az feem o1 @A ¥ gAnd
qw & g w4 w1 w2
el w=st a7z ¥ wea g, W
SidT AT weE q49g 4 9w AW
gary inifzem & awer § T i
3 7 mifad & o § B awrd 2R
# afem wr qury w4z qm= o7 0F
qrF ST ATE THA F 9537 O FH TE T
# ) AT FW AT AFT TZ AFA |

¥ za qifssy vaty A1 AT I
o & wfer T wm & fo s
areAT AT T gEET 1 awe fremEr
g g f fergrama & qrr s
7 TR AT RO F HEAEA
AT UF TF 1T S & fow v
F AT E AT F AW TG TET |
zw @z % fag daw § ) wwfaw fF
mifeaT oF 7 g e & watay fr
mfse § ga1v wgTAT 97, FAIL
qrEe-aEA 97 Zaer faar § oW oww
FETH I A F1 2 [ B HE AFEFT
w1 men w7, feqfaw =1 fos 57 | =17
Fmaw 71, =g Srfawtmafaew 2
q#f Tifafear w1 mer € 99 F "
% % | T AEF F AFOT § g
a7 | I Fgr  fF we S F gere
% faar ar w7 1 uF ¥ ofsdz g
qT | FATH, 9g ARG SEATET 34 &
g @20 AT | s A7 ol W
HTHET WTAT ST & TEAIHT &9 & g
A& g1 W o A OF WA ¥Em



221 Pakistani attacks

AT E | U qogd TiAs! F7 oA
fira & 1 € AT Y AT T E
for gt AT oA § IR FE WA
T g | awm xaw  f& wdfe
ifeat ox #& 5 g8 a9 & 900 &
wifas & | W OO wT T R
fir wrresfy S % g4 &), 9 & TI W
w1 T ¥ FTT T AALT ¥ | A€l
HIAHY OF OF HIET §, B § I AT
% rEawa ¥ 39, 74 FATY FITRI
AT Y HT R ST ERAE IR EW
HTEAT K7 qFG § | qifE 9% AW @
fe g 3 ot wifeet @ @ g Am-
Frrag #7 mfeEy 21

gifaT § & oF W7 AT FT WwH
FLO BFATE |

% g® # wmr § AR IWH

LU

o fasi wea, AT w

wifaz |

AT FEH ¥ g9 agdw wraue
®TAT § ST WA AT A R GTHTE |
& gt @ quTe qEw F @A F
§ fF oy oF @ 910 | 7E Wit I Al
qifEaTT T gUTL F9T FAAT &7 R
T ATHGE A qFw gy A
A EHF U AT AZ E | WA
QFTIAT FA 5 forg o g1 omar wnfaw (]

Wt e gaa “arfer”
JATT &g FUIAT ATEd, o% 4
Al et e e w1 arfee w0
qFAIH T FACAT AT 97 FE AT ¥4
aFAH A1 T A fagEr & Fer A
7 o7 7 £ M F S0 TET g
fargeamm & svrat ga awdiw w1 favga
& FE WrE 7 W T gAAwEi
s fene wngal 41 s mfesam 39
qEARTl § FF IS AM ¥ A
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qifaaT WEA 4 "I T S A 0F
AT S A1 AT awE T B AR T
%7 foar | afew & o0 § ag w9 w0
wrzar # fe vas 1% fra s amr ar ?
9% 19 a1g7 & famamemT &1 57
o, ATET F A F AW FT gy a7 AR,
qifert %1 797 # fergram s Tife-
= A1 WAT 9T qoF a1 | 4B 0w
afrdt i 2 faamr aft ot A gar
AT FHAT & WIT T AA AT Wfed
fergrara ot mfseaa & 9 31 w& 0
AT o a9 37 AE7 F fagraaaai
NI ASE ¥ FAT | AT AT WSS AT Y
/Y W WRGH F7 741 Afeyd fF 97 %
T 97F fR7 & oF 79 21 oy 77 9%
M qeF TOEFN A ¥ A § WL
XA A31 F A7 A1 59 qHT T
¥ 3 gawm a7 & @ 1 wae few
¥ ATAN ¥ IWT 9ew OF F1 W9 a0
aga d gweqd S A19q2 § 97 W™
OTT &R FU ST | 3 §wA A0
qe fedmm 3 &1 70 gu # fome 19w
® F A WA qeF B ATHT B AT
a1 qE & awa € A fEEr AT
w1 Fri FEW AE B AwT £ | W
SHT HeF THT grad # 2 fF F wuAr
AUAT FTAT FT AT KT HT ATSA]
T8 % ogwa § g mfewas w5
uFAfr A AT o7 AFT F avi =
g Y fageama % w19 AT A Al
G 2 | mifemm & o fagrdy @w
E & 41 W7 47 avwy g fx 7 aved
fergrara o7 wer wor sy £ 7
3 71w Arawd W7 s aw
3T wrag £ wfeea & F8
Az 2, g9 frefifoms &nr & o1
37g wyaa & B qn fegmme ¥ faens
AT FU AT IH AAE § T A A
Z & | afer wifemas & S o
HAAT B, Fi WA § AR § A |«
FAT TET AR # Wifw IT TR
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T W qEATHT FTAT 5 AET 2 |
qGT AT FAAT WOT A ¥ FW G
W gl awz & a7 a@urd O AE
arget & | afw & g & ag w5 w0
wgar g fv gl aome 1 o ag
witoriee a1 TifeEt @ 97 S aE 2
AT F gawt wewr 9@ auhar g oo
ag T AAST § WY IAE A ST
®T a1 FE A0 N E I TG 0F 73
ST AT A FEAT AIAT TIAT | AT
i w9 £9 TR0 & faawe guie
faams oF T30 S FAT T@ar 2 7w
safay g% uF Faw IEET & W W
FOFIX A1 IEE fa wer agar &
W W S A%E AT A0S FEW IAE &
a1 fergeama &1 swar awwre F1 1 1
Wz HCH W A1 AT g0 978q ¢ q@!
ST agi &1 Srar W =5eAT ¢ fF aw
femgeama & avq w7 &1 FET | 5w g
qTE #1 F1ea 31 Z S ar qgi &
T GUTHE FT o g od £T 9TEa
& | 4l %1 s a1 fgrgeam & @mg
w5d g1 ATg & @i ggwa § 19
T TH &, 1 BT & AN E A1 fgrgeara
9T gHAT FAT W1Ed &, A1 fgmge
W1 ST FT WA FATAT @A £ AAIE
IAX T WA AT AT TAAT AT AAATT
% fog ®1€ arg arr 7@ @ af § )
agt #1 wH AqaT A@1 agar & F
¥7if% ag =t g1 avnfagt § war
gt & zafaw aowT w1 o A wEw
TEMI § a7 JWE W g ey
T g0 7 # et ara 1 qang 9@
w1 st \rfgd | W w1 ag A A
vt Fifed e arfesar o str wwr
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spATd v s fawem ¥ 1 W
ST F G5 aga | A § e fag
AATZAATEIE | Iq%F 119 &1
F T HT AT FTAFALE 7

70 TS AT TH AT F v
f w2 91 7 gwre 397 gwan faar ar
AT ATLFT A 9% 1| TL1T AT HT THATT
& ot w7 oifea #r @91 w1 3R
FHq 3 ¥E TAT ¥ 93 41 A4f®
IHET FTL FIE gWAT ZI ATAT TET 4T |
nra gred ag & fa o gfgare sadm
a mifvem 71 fad 37 &1 &1 g
Taa gare fa=ry fear | s 2a% 4
 auirwr  F1 gaset fzard af @
F2r @14r 2 % g9 ga ar & g
#7 72 & f& gwrwa w7 gidE 91w
FA° qRTfAT1 7 9 gd auE A i
#1 @fwd & o7 & 77 A FAT "gar g
i AT {1 9 aC @ g i wifam
Al Mfgd T8 wE qTF W
F FAT AT AR RaT & | QT HI
ST WTTE AT ZT AE § WAL FA F
dare & 9T wor @F @@ & fau
o @€ § ) wEt § o1 wEew™
yay & d +f woF a9 wEq & fou
dare & W @ A0 a9y § fF g
F1E W9AT FIW IIA A Aol F
o9 qIfFET & aTFEE $C | GORTL
F1 g9 AR F1 FGE H w7 e
aif% 4% TIFIT FT gL FIW W A9
7|

f uF A "I N 0 AT §
a7 4z ag ¢ & ww gare Awam
faardy adt agg@t & =7y @ ¢ @few
ST S g1 WET & 9H gWTI aiwI
HEdl @ Faw @l T I @ Y, qE
g anv| # 92 wEr @ ) ofeae
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"On some of the more far-reaching
features of the limited fighting in
Kutch, the officers and men in the area
are rather reticent. They apparently
realise that these problems emanate
from higher policy direction which it
was their job to accept without
reservation or question.

"But this does not mean that the
gallant members of the armed forces
do not have views on these matters.
Nor is this any reason why the country
should not face these issues boldly and
squarely, especially when the-
Pakistani aggression is still in
progress, and there is no "guarantee
that what is happening in Kutch would
not be repeated elsewhere.
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"It is no secret that in view of the
terrain chosen by Pakistan, the simple
and  straightforward method of
annihilating the invaders at Kanjarkot
and Biarbet is to allo'W the Indian
army to outflank the aggressors, go into
the Pakistan territory and occupy the
elevations the Pakistanis were using as
the base for their attack. The permis-
sion is being withheld.

"Furthermore, after the Pakistanis
moved into Biarbet in force with tanks
and heavy armour, the need to bomb
them (within Indian territory) has
become both clear and pressing. But
this, too, is not permitted.

"Politically, there may or may not
have been strong reasons to follow the
course of action that has been adopted;
but militarily it makes no sense.

"Par more incomprehensible than
even what is quaintly called the

"non-use of the air force" has been
our unwillingness to meet Pakistani
tanks with tanks.

"To this reporter the starkest fact of
the Kutch situation has been that while
Pakistan deployed as many as 90 US-
supplied tanks, we do not have a single
tank in the entire battle zone.

"The total absence of tanks from
the Kutch landscape was obvious
to us reporters as it must have
'been to the US. Brigadier-General
Tibbets whom we ran into on a
dry, dusty dirt-track in the for
ward areas where our jeeps were
bumping, rather than moving,
along". !

3 qig a1 AW I ¢ fow
ar ¥ & ag o wrgen § fr @ st
weEn g Hagamm g e oo &
wWaT qifwfesw a1 wwr wifed, sy
g waA § faedt & setar w1 €
R ggw fau v fredme § 9
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THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): Mr. Shantilal Kothari. Ten
minutes please.

SHRI SHANTILAL KOTHARI
(Rajasthan): Mr. Vice-Chairman, I join
my friends here who have paid a tribute
to our jawans who are lighting the
Pakistan aggression on our fronts. When
the Nation's breast is angered by the cruel
events decreed as a result of the
conspiracy by the totalitarian
governments of China and Pakistan
against India's territorial integrity, our
hearts and heads know no differences.
They only know unity—emotional,
intellectual, Political and traditional. The
Prime Minister has rightly expressed our
sentiments and has stated in no uncertain
terms the nation's firm determination to
repel the aggression. Not only that, he
has, as a great humanitarian, expressed
India's concern for the welfare of people
of Pakistan as well as the people of China
who, otherwise, stand alienated from
their own governments.

I only want to draw the attention, Mr.
Vice-Chairman, to some of the the salient
issues implicit in the present struggle in
Asia and Africa. We are all aware that the
Pindi-Peking axis is a fact in Afro-Asian
politics. Their fear that the two major
concepts, democratic, socialist and con-
stitutional polity, and peaceful co-
existence have become a going" concern
in the world politics and in the Asian-
African politics because of India's
success in these fields. To disengage the
minds of their own people from their
legitimate economic aspirations, the
governments of China and Pakistan
created disturbance in
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Asia. They knew if these concepts
became successful, their totalitarian

aggressive adventures would not pay
them any dividends. They, therefore,
aimed at weakening India in its base. I
may draw the attention of the august
House, Mr. Vice-Chairman, to the fact
that India itself being the arsenal of
democracy, arsenal of freedom and
human values of Asia and Africa and the
world, because tbe target of attack by this
unholy axis—Pindi-Peking.

If one goes through press propaganda
in these countries, one finds that they
expected a collapse in India after the
unfortunate demise of the great leader,
Shri Jawaharlal Nehru. They failed to see
the collapse coming in; instead, smooth
transfer of active political leadership took
place without affecting the Constitution,
without affecting this political stability
and without affecting the Nehru basis of
our foreign policy. That was to their
disappointment and dismay. And this
disappointment was so great on their part
that somehow they wanted to disturb the
Asian-African countries by trying to
disturb and dislocate India. Sir, may I
draw the attention of the Asian-African
statesmen to one fact, if we only look at
the pages of history of Africa and Asia of
the 18th and 19th centuries, we learn that
fragmented Asia and Africa, divided,
disunited Africa and Asia fell prey to
even the small powers of Europe and it
took us no less than 3C>0 to 400 years to
come back to our own, to be politically
free. I am sure the statesmen of Asia and
Africa will see in this Pindi-Peking axis
the danger to themselves. It is not only an
attack on the borders of India—India can
meet it. The world and particularly
members of Afro-Asian fraternity know
the Indian traditions prior to 1947 when
the Indian people were not masters of
their own house. They went out with
material help and noble sentiments in the
crisis of Spanish Civil War, in the
Abyssinian crisis and also the crisis of
Manchuria against
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master of its own house, does the world
not remember that Indonesia's cry of
Merdeka was the cry of every Indian
also? Did not India play in consert with
the Afro-Asian fraternity, a role which
was decisive and effective? Is it not true,
therefore, that today the Afro-Asian
friends should realise that China and
Pakistan, should be declared outlaws by
the fraternity and brought to reason
before it is too late? If further dis-
integration is allowed in this polity, non-
Asian powers will further exploit our
situation and may stage a come back.
Therefore, a free India with free region of
Afro-Asian fraternity alone can ensure
dynamic peace and economic progress in
this developing new world.

I might also refer briefly to geopolitics.
If you look at the history of the world
politics, although ' there have been
irreversible trends taking place, one thing
stands out unaffected. Whenever India
has lost its freedom, as in 18th and 19th
centuries; the whole of Asia has lost its
freedom as well. Whenever India has
gained its freedom as in 1947, the whole
of Asia has gained its freedom.

Sir, after 1947 and to this day you have
seen that the movement of freedom in
fact has not only gained ground but has
become concrete reality. Whenever the
nerve-centre— suez to Singapore—has
fallen apart from India, it has brought in
foreign domination in the entire region.
And, therefore, it is in the interest of
African and Asian nations' statesmen to
understand this basic truth before it is too
late, before China and Pakistan go ahead
with their adventurist designs which
unfortunately is clear from their actions
of aggression on India.

Before 1 close, I might remind the
Western Powers that whatever the game
they might play, if they want to shift the
scene of conflict to non-European region,
meaning Asia, they may not gain
anything. They must
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[Shri Shantilal Kothari] know that, as
far as India is concerned, no sort of
imperialist, neo-colonialist domination
can take place till even one India is alive.
We had determination. We know in the
lines of Kautilya that it is power that
brings about peace between two rulers.
No piece of iron that is not made red hot
can combine.

(Time bell rings.)

Before 1 close, Mr. "Vice-Chairman, I
again want to remind in all seriousness and
earnestness the powers that be in Asia and
Africa that their freedom is in danger, if
China-inspired Pindi-Peking Axis is allowed
its way and if it is not contained right now. It
is in this context that they will have to form
an Afro-Asian concert, a concert with a
constructive purpose, divorced from the
spirit of the nineteenth century concepts of
self-cen-tredness but based on the concept of
socialist democracj® and non-alignment to
which a reference has been made by Mr. A.
D. Mani. I might isubmit that non-alignment
is antithesis to neutrality, the difference
being that former does not approach the
problem with inhibitions or commitments
except the commitment to freedom as Shri
Jawaharlal Nehru said long ago. Non-
alignment is receptive and responsive to
responsibilities while neutrality escapes all
responsibilities, = moral,  political  or
otherwise. If freedom is endanger-«, ed
anywhere in Asia or Africa, India will not sit
idle. She will go there and actively
participate in rescuing it from any
aggression.

Thank you.

PrOF. M. B. LAL (Uttar Pradesh): Sir,
we are faced with a grave situation.
Pakistan's intrusion into the Rann of Kutch
is not a border dispute; it is an aggression.
Rann of Kutch, as has already been pointed
out by the Prime Minister, belongs to India,
and Pakistan's intrusion into that area is
wholly unwarranted and unjustified.

Aggression will have to be got vacated.
Force will have to be met with force to
the extent necessary. The Pakistani
aggression, I fear, seems to be instigated
by Communist China and the possibility
of simultaneous attack b'y both cannot be
ruled out.

[THE DEPUTY CHAIRMAN in the Chair].

After its collusion with China, Pakistan
requires to be treated more seriously than
we have done so far. Though China is our
greatest enemy, Pakistan, as an ally of
China, is also a source of great danger to
national security. Even the United States,
whose grand strategy is to contain China,
will be well-advised to revise its attitude
towards Pakistan. Pakistan can no more
be trusted to defend the world of
democracy against Communist
dictatorship of China. In the interests of
its own strategy, the United States must
strongly protest against the use of its arms
against India and must withhold military
aid to Pakistan. National security
demands much greater attention than had
so far been paid by our Government.
Every time when India is faced with an
aggression, we are told that we are not
prepared to meet the aggression and after
a few months due preparation will be
made for the defence of that part of the
country. I do not think that way national
security can ever be secured. The
Government continues to surfer from
complacency escapism and vacillation in
the matter of defence. National security
cannot thus be secured. National security
is to be treated as the first obligation of
the Government. It must receive our first
consideration and all possible efforts
should be made to build up our defences.
I am of opinion that the grand strategy
will have to be planned for the defence of
the country. Without that it will not be
possible for Us to ensure protection from
foreign aggression. Our efforts in matters
regarding defence are to a large extent
piece-meal. We are
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fighting with a danger. =~ We do some | are being used  sometimes in  the
patch-work. Then again we begin to | interest of national security, on
suffer from complacency. We have borders | many occasions in the interests of
to defend and it is our duty to pian, to | the  Government but there does
guard our defences, taking into |not seem to be that sense  of
consideration that our country may be | urgency in the Government. The
subjected to  aggression  at any point | Government is proceeding as hestitat-

which we left undefended. We have reason
to feel obliged to Great Britain for
extending its good offices but at the same
time it' is our duty to tell Great Britain that
restoration of the statvs quo ante must
precede the cease-fire. Pakistan will have
to be taught a lesson if it refuses to be
reasonable, if it continues  to challenge
the integrity of our country and threatens
us with a total war. The nation no doubt
stands  united against foreign aggression.
There are no two opinions in India in so far
as the defence of the realm is concerned
but if the Government really wishes
to ensure united effort, what is needed
most is to resolve internal dissensions in
the party in  power. What is undermining
the efficiency of the Government most is
not the Opposition Parties but the internal
dissensions from which the party in
power suffers. If the Government
really wish greater co-operation from the
Opposition parties than the Opposition
parties are able to extend in matters
regarding  foreign  aggression,  the
Government itself will have to devise
ways and means of  securing greater co-
operation. Belonging to the
Opposition Party, I do not wish to say, 1
do no”t wish to beg  the Government in
what way the  cooperation of ours is to
be secured. FEither the Government
should refuse and refrain from talks
regarding cooperation of all parties in this
matter or the Government should
devise ways and means to secure greater
cooperation from the Opposition parties.
Verbal talks of co-operation can only
result in verbal co-operation. What is
needed is also the reformation m
administration. The administration
also requires to be infused with  a sense
of urgency, a spirit of devoted service,
with due efficiency. We have proclaimed
an emergency. There are the Defence of
India Rules and they

ingly, as vacillatingly, as it was doing
before the national emergency was
proclaimed. I feel that this vacillat
ion and complacency will have to be
discarded. I wish to point out that
the nation will not excuse the Gov
ernment it it continues to suffer from
complacency, and escapism  in the
name of peace, non-violence and non-
alignment.  No nation can enjoy
peace if it is not prepared to defend
its own country, and non-alignment
does not impose on us any sort of
obligation to neglect our own de
fences. Non-alignment only requires
us not to get ourselves involved in
th, conflicts of big powers. But
there can be no non-alignment against
aggression, and non-alignment entitles us
to accept support from all sides for the
defence of our own land.

In the end I wish to pay my homage
and tributes to the jawans who have laid
down their lives or who are fighting
valiantly in defending our country.

With these words I resume my seat.

SHRI BABUBHAI M. CHINAI
(Maharashtra): Madam  Deputy
Chairman, on the 28th of April, the Prime
Minister, in the Lok Sabha, called upon
the people to work with a true dedication
and united heart to combat the Pakistani
aggression against our country. The
nation, to a man, stands behind the Prime
Minister and Government.

May I say that, ag one who is in
business, the business community
pledges itself t, the cause of the nation at
a critical hour? All those who are
connected with  productive  effort,
whether in the farms, factor-
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[Shri Babubhai M. Chinai,j ies or
market places, are willing to put in their
best effort with vigour and determination.
I do hope that Government will also help
them not only to keep production going,
but to increase the same. Also the many
pipelines of supply, both for the civil
population and the army, have to be kept
smoothly flowing. Government policies
must help and not hinder this flow, for
the morale of the people and of our
jawans must be kept up with adequate
supplies.

Our thoughts go back to the beginning
of the Kashmir conflict in the year 1948.
They are a painful reminder of Pakistan's
civil designs, which have been kept up by
her keeping the nearly 2500 miles of
common border alive through sporadic
attacks here and there. We always
endeavomed to make Pakistan see reason,
but without any avail. Take even the
Rann of Kutch.

The Rann of Kutch always belong
ed to Kutch. Prior to Britishers es
tablishing  their = paramountcy  in
India, the then rulers of Sind made
several attacks on the Rann and on
Kutch, but on every occasion they
were repulsed with heavy casualties.
The biggest attack on the Rann and
on Kutch was made by the Muslim
ruler, Janab Karimshah, three cen
turies back. H, came up to Zara
and there he was defeated and sent
back.  Thereafter peace prevailed
between the two countries. Sind
gave up it ambition to occupy the Rann|
and rule Kutch. During the British regime
Sind formed part of the former Bombay
Presidency and there was no dispute]
either regarding boundary or any other
matter between the British and the
Maharao of ICutch Even after thel
separation of Sind from the Bombay
Presidency and the establishment of aj
separate province of Sind, the propriety of]
the ownership of Rann was never ques-
tioned. Rann always belonged to Maharao|
of Kutch. He recovered grazing charges|
from shepherds. At
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the time of partition and merger of Kutch
with the Union of India, the ownership of
Rann was not in question. It formed part
of India along with Kutch. Kutch was
made a Part 'C' State and its
administration was conducted by a Chief
Commissioner. Again, grazing contracts
were  awarded by' the  Chief
Commissioner by public auction, and
Pakistan never raised any objection. A
little later Pakistan raised a boundary
question but was not serious about it. But
all of a sudden, in 1956, Pakistan
occupied Chhad Bet, but within a few
days she was driven out by the Indian
Army, and once again it remained an
integral part of India.

Generally speaking, the protection of
the borders here has been neglected. The
administration of Kutch, when the first
road map of Kutch was formulated, had
suggested the construction of roads from
Bhuj to Khavada, and from Rapar to
Bella— it was in 1948. But both the
suggestions were not accepted. In the
First, Second and Third Plans also these
roads were recommended for con-
struction, but it would appear that they
were not considered important and
therefore no action was taken. Linking
Lakhapat, by rail, with Bhuj was also
recommended during these Plan periods,
but this suggestion also appears to have
not found any favour. The Prim, Minister
will bear me out on this question because,
at that time, he was the Railway Minister,
and I know it that he, when he visited
Kutch, recommended this special railway
link. When Chhad Bet was occupied by
Pakistan, Kutch had ceased to be a Part 'C
State and had merged in the then State of
bigger Bombay. Immediately after the
Pakistani attack on Chhad Bet, the present
Defence Minister, as the then Chief
Minister of Bombay, accompanied by
Shri B. A. Khimji, the then Member of
Lok Sabha representing Kutch, visited the
Rann of Kutch in the middle of May and
personally witnessed the difficulties under
which the Reserve Police Force had to
live there. There is no
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drinking water available. It is brought from
about 25 miles away in water tanks and
rationed. There is also no road from Bhuj to
Khavada, and Khavada has to be reached
by jeeps on bad tracks. From Khavada to
Chhad Bet one has to go through, salt and
marshy lands. It was at this stage that a
decision was taken to construct an all-
weather road from Bhuj to Khavada and the
work was taken in hand. Even though nine
years have elapsed, the work is not
completed. Supply of drinking water
through  pipelines was altogether
abandoned. And it is in this terrain that our
jawans have to fight.

Another important point to which I
would like to draw attention is the small
port Jakhau, which is in Kutch and which
is now being used by Pakistan for
smuggling purposes. I want to bring to the
kind notice of the hon. Prime Minister and
the hon. Defence Minister that proper
precautions should be taken to see that no
navy makes use of ttiis port for coming to
India at any time in future. We have two
small launches which are plying, but I
suggest that more precautions should be
taken so that Pakistan does not take any
advantage of our situation. The Indian
Navy should therefore take care of this
point. Today there is evidence of Sino-Pak
collusion. On the Kashmir front there is
greater inimical activity. On the East
Pakistan border Chinese military experts
ar, seen with Pakistani troops. So it is not
unlikely -that this new Pindi-Peking
alignment mounts joint attacks to
transgress Indian boundaries at different
points. All this should only strengthen our
resolve to face the situation boldly and
calmly,

All our policies must be directed to make
the economy viable for both development
and defence. Indeed we are at a stage when
the two objectives could be dovetailed into
one another. Our cause is just; and let the 4
P.M. certainty of our conviction in what we
are doing be followed up by
purposeful and  uni-
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ted action by the Government with the
fullest cooperation of all sections of the
community.

Madam, during the course of the
speeches here, some hon. Members have
raised two or three points on which I would
like to touch very briefly. First, it was
made out that there is no link between the
Government, the Police and the Army.
This, I think, is rather far from the truth
because if that was the case, how is it that
Sardar Post whioh. was on the point of
being lost to us has not been lost? It was on
the point of being lost to ttie police. Had
not our army reached that spot within ten
minutes, perhaps it would have gone. But
they reached in time and till today Sardar
Post is with us. That is why I say there is
coordination and to state that there is no
coordination between these three the
Government, the Police and the Army, is
not a fact.

It has also been asked by some hon.
Members: Why are not tanks sent there? In
the excitement of the moment, they seem to
lose sight of the type of soil in th?.t area,
and whether tanks can pass on that kind of
soil and can also come back when the water
comes on. All these factors have to be
taken into consideration by those who are
in charge of the operations I sometimes feel
that just as an Indian crow can express an
opinion on everything under the sky,
sometimes we politicians also try to
express opinion on every subject,
irrespective of the fact whether we know
about it or not. Thirdly I would also bring
to your notice that some Members have
asked why we have not sent a brigade, as if
sending a brigade is all that is needed. We
must know whether there is need for ,
brigade and whether we will be able to pull
back the brigade at any time when
necessary, if such circumstances are there,
also whether at the initial stages a brigade
is necessary whether in the initial stages the
technique of the army should not be to see
that as much casualty is inflicted as
possible, that as much ammunition as
possible is
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and after that a brigade is s«nt. All these
factors require attention and decision at
the very highest level. Therefore, I feel
that we as Members of this House are not
competent to express any opinion on this
problem.

Finally, Madam, I must say that I am
really surprised at the attitude of our
frineds and especially I do not understand
the United States of America. I am one of
those who believe in the friendship of all
and if I am branded as being pro-West, |
have no objection to it and I will be
happy. But on this occasion, Madam, I
have not understood them. What have we
done to have this kind of treatment? What
ilas our Prime Minister said? What he
said was only this, on Vietnam: Please do
not bomb Vietnam. But that has been our
consistent policy all along, right from the
very beginning whether it be Vietnam or
any other country. And for saying that, if
they are going to take offence, well,
howsoever big the power may be I am
afraid, our self-respect demands that we
should not be brow-beaten by that. We
want friendship and we want the
friendship of the United States of
America much more than that of anybody
else, because they are our real friends.
They hav, been helping us with
everything, with arms, with ammunitions,
with food and also with money, but they
cannot trample on our self-respect. With
these words, I support the motion.

SHRI BHUPESH GUPTA; We have
professedly heard a real friend of
America. But since we are not such real
friends I do not know how many guns of
the Americans would be required to be
sent by the United States of America to
Pakistan to get our soldiers killed o, the
borders of India. I wonder if the hon.
JVTember will be convinced that
friendship is misplaces in this ssartiCL

[MR CHAIRMAN in the Chair]

Mr. Chairman, I express our solidarity
with the fighting men on the Stitch
border and I take it, they can
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count upon the united support of the entire
nation in the trials they are facing today. I
naturally pay my respect to the soldiers
who laid down their lives—I call them
martyrs—in the cause of the sacred cause
of the defence of the country. Here again I
would like to say a few words in passing
and congratulate the Flying Officer who at
great risk to himself, took very effective
photographs of the American tanks which
certainly would be of great use for us for
exposing the American game. I think of
this Flying Officer there would be given
due recognition by the appropriate
authorities and of the wonderful service
that this Flying Officer has done to the
nation and to the cause of peace. Mr.
Chairman, Sir, so long as the Pakistani
attack continues, backed by American
weapons, it has got to be met and repulsed
with all our might. There cannot be two
opinons about it. But at the same time I
think Shastriji, our Prime Miniser, is right
when he combines that approach with the
other approach, namely, efforts for
negotiar-tionSj naturally with dignity and
without in any way bartering away the
honour of the country, because even in
war, we do not abandon the paths of
peace. That is the demarcating line
between a nation which is peaceful and a
nation which is warlike, and aggressive.
Here Mr. Chairman, I would like to invite
your attention to and discuss the political
aspects of the matter. | think we are facing
a situation in which we have to fight a
battle, fight the military battle in the Rann
of Kutch and on the frontier. And at the
same time, a battle has got to be fought
and won— in order o make certain of
success, certain of victory—i, the Chan-
ceries of foreign nations and the bar of
world public opinion. We are in , much
better situation today to wage that battle
and I hope this opportunity will not be
missed, because some people in the
Government and in the ruling party, suffer
from certain infantile illusions about
Americans. Mr. Chairman, Pakistan's j
bellicosity and aggression tcday, as the i
Prime Minister rightly referred to, is

on Kutch border
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unthinkable without the U.S.
which have flowed into that
ever since the Arms Pact was  signed
about ten years ago. It appears that
about Rs. 500 c'rores worth of military
hardware has come to Pakistan from the
Uniied States of America. [ should like
the Government to share the in-
formation, if it has the information,
with regard to the quantum of arms, at
least the value of those arms, that
Pakistan has received from the U.S.A. If
we have that information, we certainly
should make it known to world public
opinion, so that the world I may
know how  Pakistanis  being backed
over the past years clearly j against
India, by the United States of America.
This should be made a point in our
diplomatic offensive today.

arms
country

President Ayub Khan has linked up
his Kutch adventure with his claim for
Kashmir, and we are not surprised.
Clearly he wants to pressurise India on
the question of Kashmir and wants to
take advantage of the situation created
on this part of &e India-Pakistan border.
Here we ought to take note of the fact
that the United States and Britain are
openly with Pakistan. One has only to
refer to the records of the Security
Council which bear testimony to this
fact. Therefore, we cannot isolate what
is happening on the Kutch border or the
possible roles and intentions of the
United States and Britain from the rest
of the chain of developments ever since
the Kashmir question went to the
Security Council. Here again, Mr.
Chairman, I should invite your attention
to what is appearing in the U.K. Press
and today's "Indian Express" carries a
sum-up of the U.K. Press. It says:

"The common thread running through
the coverage of British newspapers is a
jeering display of what India says on the
subject and a wholesome respect for the
Pakistani stand and President Ayub's
ability to back it up with military mieht".
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The "Sunday Times" has ready supported
Pakistan and has accused Shri iihastriji's
Government of trying to create incidents
in order to distract the people's attention
from economic bankruptcy and intra-
Congress jockeying for power. Mr.
Chinai will be well-advised to know what
his friends are saying. ~ As far as "The
Economist" is concerned, it equates
India  and Pakistan both as untruthful.
"The Sunday Telegraph" speaks in the
same strain and therefore one should be
careful about it and yet we find that when
the United States has taken up this attitude,
Mr. S. K. Patil, a very powerful member
of this Government, speaking at a
reception given by the Congress in
Bombay on May 1, asking Pakistan to heed
to the advise of Britain and America
and interestingly enough talks of the U.S.
promise to India in case Pakistan
misuses the United States  military aid.
Mr. Patil is still in doubt whether Pakistan
is misusing the military aid received
from the United States. It seems that
this vigilant eyes have not seen the
photographs of the Patton tanks published
in the newspapers but that is our great Mr.

on Kutch border

S. K. Patil. I think these facts have to be
borne in mind. How can you develop
diplomatic  initiative when Shrimati

Indira Gandhi says  something in the
right direction and Mr. S. K. Patil exactly
the opposite thing, in another direction and
in between them there is Mr. Chinai to
plead his friendship of the United States?

One could not perhaps choose a  worse
moment than this to plead such
friendship. He should hold his patience a

little longer. Behind the latest Pakistani
move and the virtual combination of the
same in the ruling circles of the
United  States and Britain, there is
another sinister design which has to be
taken  note of. One of their objectives
seems to be to push India in the direction
of the Western camp and get India some
how or other entangled with the manipu-
lations of the United States and
Britain. This is done in a very sub-
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[Shri Bhupesh Gupta.] tie way and then
the logic iollows. We have the great
example of what happened in the Security
Council and the various Commissions
that came over the Kashmir issue and got
us involved, We have taken quite a lot of
time to disentangle ourselves and I would
ask Mr. Shastri, intelligent as he is, not to
permit himself to be drawn into the
cobwebs of British and American
engineered diplomacy. Therefore, I hav,
my own doubts about the British proposal
and Mr. Shastri will be well-advised to be
careful i, this respect. The Prime Minister
should tell us the exact proposals. Why
did not the British Government criticise
Pakistan for committing an open act of
aggression? Has the British Government
any doubt about what Pakistan has done?
In 1962-63 we found Americans offering
us everything in order to contain the
Chinese attack. I don't understand their
attitude here. Here it seems they are
becoming unnecessarily laconic and
trying to avoid things which go against
the interests of our country. We should be
a little careful and I would like to know
what steps Government is taking to
expose U.S. military aid to Pakistan. Here
is the time and here is where diplomacy is
needed and must be very active to compel
the U.S. by world public opinion to stop
all kinds of military aid to Pakistan,
recoilless guns, tanks and other weapons
with which they are violating our
territory, killing our soldiers and
pressurising and threatening us. These
things have got to be taken into account
in all seriousness and have to be exposed
before the world, in the other parts of the
world which are favourable to us and we
must launch such an offensive there.
Therefore, 1 was a little upset when Shri
Shastri did not have a word to say about
the U.S. promises in his speech. Maybe
due to oversight he mised it but when the
Prime Minister misses even by oversight
the tanks and other weapons photographs
of which have been published in the
newspapers, we feel a little sorry, up-
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set and somewhat apprehensive. 1 only
hope that the wrong type of pressure is
not being brought to bear upon him and I
am sure that he would not yield to the
pressure in this respect but nonetheless
some people may try to put pressures and
so on and we should give him all courage
and sustenance in order to withstand such
pressures as are coming today.

Mr. Chairman, in this connection, it is
very important to understand that we
cannot expose Pakistan on a political
plane without dealing with the United
States. Everybody now knows why
Pakistan was receiving arms from the
United States. When in the past years we
raised this issue, we were told that
assurances had been given by Mr.
Eisenhower and Mr. Foster Dulles but we
asked the Government not to attach
importance to such assurances because
they were not part of the agreement under
which Pakistan was getting the arms. On
the contrary they made us sign an
agreement saying that the arms we
received from the United States should
not be used against any country except
China. We are precluded from using the
arms that we received from the United
States even in self-defence when Pakistan
is free to use the arms lavishly given in
aggression against our country. This is a
paradox in international relations and I
should like to know whether there is any
similar example in world relations when
such kinds of agreements operate
simultaneously, this sort of one-way
traffic, we are to be killed, they are to be
the killers. That was the role assigned to
the American weapons. May 1 ask Shri
Lai Bahadur Shastri another things? Why
should he treat that particular agreement
that we cannot use American arms
against anybody excepting China as
sacrosanct? The arms are in our pos-
session, they are our property no matter
from which source they have come and
we are to use them in defence against
anybody. I think the time has come to
assert Indian sovereignty in this matter.
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Mr. Chairman, I should like to come to
the otther problem. Suggestions have
been made for political settlement. Hon.
Members have made good suggestions.
As far as the unity of the country is
concerned, yes, in such matters there
should be unity of the country and we
should all work for it and there is no
doubt about it but here again I should like
to know one or two things. Here I find
that Paul Tibs who dropped the nuclear
bomb in Hiroshima is here in the
American Military Mission and he has
been allowed by this Government to go to
the Indian side of the Kutch border to
find out whether we are using American
arms. First of all, it is surprising that such
a Mission should be in India today. We
do not like such a military mission being
here at all and if it were there, why
should such a man who killed the people
of Hiroshima by dropping the fatal
nuclear bomb be allowed to come here?
Even to find out whether we are using
American arms or not such things should
not be allowed.

I agree that unity has to be built up,
patriotism has to be roused and national
sentiments have to be encouraged but we
must guard against chauvinism and
communalism being roused in the
country because in a situation like this it
is possible that some people may be
interested in rousing communalism and
chauvinism. I am sure that Mr. Ayub
Khan's threat in Pakistan of a so-called
total war is meant to rouse war hysteria
and chauvinism in Pakistan. I come from
a part of India, Mr. Chairman, where we
have certain problems and we have left
behind many people belonging to the
minority community in East Pakistan. We
have got minorities in this country also.
We know what is means when
communalism and chauvinism take up a
prominent place. Therefore, solemnly as
we are pledged today to stand up against
the Pakistani aggression with all our
might, we shall have to wage also a very
powerful moral and political
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fight on the home front so that com-
munalism and chauvinism do not get any
quarter. Patriotism should not be
confused with chauvinism. When this
thing develops reactionaries come on top.
There has not been an instance in history
up to now when chauvinism and this kind
of communalism have been roused while
the reactionaries have not come oa top. It
was interesting that Mr. Dahyabhai Patel
was suggesting the recomposition of the
Government. Naturally everybody is up
to his game. He wants the Government to
be composed of such people who will be
very friendly, even more friendly than
Mr. Chinai, to the United States of
America, Mr. Lai Bahadur Shastri is
accused of indecision but I hope he will
never take such a decision in order to
oblige our friend, the Leader of the First
Opposition Group here.

SHRI DAHYABHAI V. PATEL: I
have never made a secret of it. I d» not
want fellow-travellers.

SHRI BHUPESH GUPTA: H. has not
got any fellow-travellers. Neither Mr.
Shastri wants pullers and traducers of
independence and their policies. I do not
know who are the fellow-travellers. Is
Mr. Sanjiva Reddy a fellow-traveller? I
do not know. Therefore I say this in all.
seriousness because it looks as if some
people are trying to take advantage of
this in order to push their favourite
politics. National unity demands that this
Government remains firm on the basic
policies which are good for the nation,
which have been proved to be good for
the nation; as for example, non-
alignment, non-involvement in military
blocs.

Finally one word more and I sit down.
An appeal to unity has been made but I
hope the democratic rights and liberties
of the people will not be attacked in the
name of defence. Unity has to be built on
democratic foundations; all the more so
when we need the mobilisation of all
democratic secular forces against some
possible communal threats or tendencies
in
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There are other things like holding the
price line, etc. The people's demands
should not be frowned upon. The
people should not be asked in the name of
unity to toe blindly in mute silence
whatever line the Government takes in the
economic and political sphere. For
example, in the name of national  unity,
when we give such a call, the Ministers
like Mr. Nanda, Mr. S. K. Pa til and Mr.
Satya Narayan Sinha, should not rush to
Calcutta as they did on the 10th April to
give assurances to Mr. G. D. Birla and
others and held private consultations with
them which created confusion even
amongst their own supporters so  much
SO many Congressmen in Calcutta
expressed their doubts and apprehensions
about what happened. Therefore,
Mr. Chairman, we want to fight but fight
as a democratic and  peace-loving
nation. That is what we should show to
the world. We meet Pakistan on the
military front because they have left us
with no other choice. So long as they
continue their attacks, they have to be met
but our arsenal of peace efforts is
inexhaustible and they should always be in
operation whenever any chance comes up.
Therefore 1 support the Prime Minister's
suggestion for a cease fire agreement
simultaneous with the restoration of  the
status quo ante: That is a wise sug-
gestion.  These are the two points on
which our position should be stated.

That is all that I wanted to say Mr.
Chairman. Once again I would say that
this question has to be met with courage,
resolution and also with wisdom and
foresight. Let us not lose sight of the fact
that the real enemy is in the Pentagon, the
United States of America abetting
Pakistan; otherwise that country would
never have dared to attack us.

DR. GOPAL SINGH: (Nominated):
Mr. Chairman, Sir, there has been naked
aggression on the part of Pakistan on our
territory and there is nothing to add to
what the hon. Prime
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Minister said this morning, that every
inch of our territory will have to be
recovered and unless the status quo ante
is restored tnere will be no peace talks.
The country trusts in the integrity of the
Prime Minister and in his determination
to defend the Honour and integrity of this
nation. Therefore 1 uu nut think that there
is anything else, anything better, that one
can say on this particular situation save to
support wbat the hon. Prime Minister said
in this connection.

on Kuxh border

But I wonder why it is that whenever an
attack is launched on our territory we
express a sense of shock and surprise. I,
1962 we had an attack by China—then
also we expressed a sense of shock and
surprise —in spite of the fact that we our-
selves had accepted the suzerainty of
China over Tibet witlh which we had
entered into various agreements about the
Himalayan borders. We accepted that
Tibet was under the suzerainty of China.
If Tibet was not sovereign then all the
agreements we had entered into with Tibet
about the Himalayan borders fall to the
ground. Therefore when an occasion
arose—I do not want to criticise the
Government present or past—for you to
recognise the Government of the Dalai
Lama, why was it not done? If China can
now enter into an agreement secretly or
overtly with Sheikh Abdullah or with
Pakistan over some areas of Kashmir,
why not we pay them in the same coin
and do the right thing by recognising
Dalai Lama's sovereign rights over Tibet
and recognising his Government as the
only duly constituted lawful Government
of Tibet with which we had entered into
agreements about our Himalayam
borders?

Similarly when we talk about this
Kutch-Sind border and the Pakistani
aggression why have we ourselves
committed in writing, even though by
implication, that there is a dispute over
thia territory? Why did W8 do so? If the
border had to be demarcated why did we
not do so?
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SHRI AKBAR ALI KHAN: We did not

accept that there was a dispute.

Dr. GOPAL SINGH; We did; Sardar
Swaran Singh had .

SHRI AKBAR ALI KHAN:
Sheikh of Pakistan who raised the question

It was Mr.

and it was recorded but Mr. Swaran Singh did

not accept it.

DRr. GOPAL SINGH: The point is, all the
time it is we who have to give something or
other and it is always Pakistan that has to
take. For instance in Kashmir, why did we

accept the aggression of Pakistan?

SHRIG. S. PATHAK: We did not accept it.

DR. GOPAL SINGH: One-third of Kashmir
is still in the possession of Pakistan. The
whole world knows that. All the time it is our
giving that is discussed; never any giving by
Pakistan. It is Pakistan that has committed
aggression and the whole world knows about
it but still when people talk to us it is always
our giving something to Pakistan. For in-
stance, we have lost Rs. 500 crores worth of
property in Pakistan. Have we ever raised, this
question in the councils of the world? Have
we ever talked about the partition debt owed
by Pakistan to us of Rs. 300 crores or more?
Does anybody say anything about this debt?
Then again when the canal waters dispute was
raised we had to part with Rs. 80 crores in the
bargain and decide the issue of canal waters
distribution in their favour. Once again when
the question of Berubari came it was we who
had to surrender that part of the
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territory. It is we who have given whenever
there has been an attack. Forty-nine attacks
have been launched during the last fortnight by
Pakistan on our territory on the Jammu-
Kashmir border and bunkers are being dug up
even now in East Pakistan all along the border.
And what is the Pakistan President threatening
us with that there will be a total war? The total
war is already there. It is only we who are
restrained. We have no doubt about what
Pakistan President means by his threats.
Pakistan wants to destroy our image as China
wanted to do two years earlier. And now they
are i, collusion with each other, and both of
them either singly or jointly want to attack us;
or maybe not to attack us but just to bully us so
that our economic and political stability might
be destroyed. We can see through their game
and this attack on the Kutch border is in line
with their whole strategy. It is all a part of a
grand strategy. They want to isolate us from
our friends at the right moment. Don't you see
that when China attacked us in 1962 the
United States and the U.S.S.R, were engaged
in Cuba? Similarly now the United States is
occupied in South Vietnam and Britain is
occupied in Malaysia-Indonesia confrontation.
Therefore Pakistan has chosen the right time
and the right spot. How much did we know;
we did not know that they would attack us
from here. That enemy will be a poor enemy
who attacks us at a place where we expect him
to attack us. He will not attack us on the
ground of our choosing. He will attack us on
the ground of his choosing. You choose your
ground, if you want to, and do not talk about it
that you are going to do this, or that and the
rest. Leave it to the Army, the Defence
Minister and the Chief of Staff and you can
leave it to the Army to attack where thev
choose. It is not for ug to suggest to them
where they should do so and when. It is for
them to decide and for them to choose. It is a
military decision. It is not a political decision.
You have to take in
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this Parliament and in the Government a
political decision. Plan out the stretegy, plan
out the objective, and then leave it to the
Army. Do not be frightened if one point is
lost. It is said, unless Kanjarkot is liberated w,
are going to shed the last drop of our blood.
We are not going to do that. I can assure you
that we will be very foolish if we shed the last
drop of blood aver Kanjarkot. They want us to
meet them actually elsewhere, not in
Kanjarkot. They want to hog you down in a
marsh where you cannot fight at this time of
the rainy season. But they are planning their
attacks elsewhere. Please remember this.
Therefore, for heaven's sake do not advise the
Government, the Army and the Defence
Minister to do this, that and the rest,
immediately, for the sake of the honour of this
country. The honour of this country, of course,
has been violated not now, but seventeen
years ago. We still have the aggressor, that is
Pakistan, on our soil in Kashmir. Therefore,
not merely on the military front, but some
offensive has to be launched on the diplomatic
front also. Therefore, I would submit to you
that if we really want to win the war, then we
need to get some more friends in favour of us.
It may be that the United States is fighting the
battle in South Vietnam in a way which might
not appear to us to be very sensible, but let us
leave the matter to them. Similarly, if the
British are intervening in Malaysia—there is
confrontation between Malaysia and Indonesia
—Ilet us leave that to them. Let us, therefore,
make some sensible overall appraisal of the
whole situation rather than go about shouting
about other peoples' business whose result,
ultimately, may turn out to be in our favour.

W must also not forget that China Is the
real enemy, that China is behind Pakistan, and
that China will not attack us so Ion? as it
knows that the United States will be here to
fleht them even without our too much
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pleading. Fortunately, China knows about it.
Therefore, we should noi frighten our people
with the thought that China and Pakistan will
join hands together and if they attack us what
shall we do? China will think twice before she
attacks us. If Pakistan attacks us, it will be an
engagement between India and Pakistan be-
cause Pakistan knows that in such a situation
the United States and Great Britain would not
be able to intervene. On the one hand, we are
both in the Commonwealth and on the other
hand they are aligned to America, etc. So,
there will be some kind of peace talk after the
tussle, struggle, etc. China cannot afford to
intervene. No doubt China can boast that they
will come, but then they will not come. They
have not come so far in North Vietnam. They
know their strength too. You should, there-
fore, while appraising your weaknesses, also
know your strength, where your strength lies.
Your strength lies in some of the friends who
are fighting! the battle against China. That is
number one. Number two, if you really want
to have a showdown with Pakistan, go ahead.
We do not want to be assured. It is you who
are to be assured in your own minds about
where to attack and when and who are going
to be your friends in the long run and who are
going to be your enemies. After making this
appraisal and after making all this assessment,
politically, diplomatically and militarily, go
ahead with this and let God bless vou and the
whole country will be behind you.

SHRI JAIRAMDAS DAULATRAM
(Nominated): Sir, it is not possible for me to
assume that I am addressing a meeting of the
Members of the various Parties in the House |
cannot but be conscious that when we are
speaking here, we are sDeaking in a forum
which is a sounding board from where echoes
go far beyond this Chamber. What we say and
do here has , great repercussion on public
opinion in the country and on opinion in
various other countries about
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India. On an occasion like that I feel that we
should be conscious that we represent, a great
country with great traditions of the past and a
great future to look forward to and on all
important -and critical occasions restraint,
which should guide and control what we say
ought to be regarded a determining and vital
factor.

I dy not fsel in a mood to repeat any hard
words that have been said about Pakistan. I do
not think that the wrong action which they
have taken need have any but a passing verbal,
vocal reaction. Our reaction to what Pakistan
has done ought to be in the nature of
increasing unity within India and of strong and
firm action on the field and it is in these two
directions that all that we say and do here
ought to lead. I do hot also want to utilise this
occasion, would not wish that we should uti-
lise this occasion for criticising the
Government in regard to what has happened.
Many things have been said lightly. They have
been referred to and stressed too but I think
that is not exactly what should happen. Those
who constitute the Government are as staunch
in their patriotism as any one of us. They are
as sincere and capable of sacrifice as shown by
their lives as any one of us. I feel that they are
as determined to see that the honour and
dignity and the territorial sovereignty and
integrity of the countay is maintained as any
one of us. Equally, I believe that they are
sincere and earnest that the duties which times
have imposed on them, responsibilities which
times have cast o, them, are properly, and
bravely discharged. Therefore, I do not think
that today is an occasion when we should feel
in a mood to be hyper-critical because, as I
said, this is a forum which is a sounding board
from where echoes go not only to the Ganga
and the Godavari, but they go beyond. They
go to the Indus, the Yangtze, the Volga the
Daoube, the Mississippi—one does not know
where—and 1 think if we wish to act in the
interests of the country On occasions like this
our ap-
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proach to problems and our expression of
opinion must all be controlled and guided. By
this I do not mean that that such attempt has
not been made by friends who have criticised.
I think a conscious attempt has been made, but
I still feel that we have to go a long way before
democracy in India can function correctly
during wartime. After all in our country
democracy is being experimented by us in
peace and in war. W, need not think that Ame-
rica and the United Kingdom or Russia and
any other country is a model for ‘s and that we
must necessarily copy some country or the
other, whether in the East or the West. We
shall have to shape our action according to the
requirements of our country. We talk of non-
alignment and I find that those who talk of
non-alignment wish' to pull India away from
non-align-ment, in this direction or that direc-
tion. There are pulls by various groups and
sections of people to see that we do not adopt
non-alignment in the correct and proper
manner, but [ will not ge into this controversy.
What I feel is that on an occasion like this we
should discard our differences with regard to
certain matters, giving the heartiest support to
the Government to tide over the present
situation. It was very good that we had
amendments from the Opposition groups
supporting the Government, but that support
must get reflected also in the speeches
delivered, because we cannot forget that the
atmosphere generated by the reporting of
speeches in the House is an important factor.
The wording of an amendment is not so
important but it is the impact on public
opinion which we create. Therefore, I would
with great respect suggest that in dealing with
Kutch affairs and Pakistan entanglement this
may not be the last occasion for it, we should
keep this matter in mind.

At the same time I would like to make a
few constructive suggestions, to Government.
One does not feel happy, I do not want to go
into any details for which this forum is un-
suitable, but it does not make on, feel
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happy that we should find ourselves
attacked by surprise. This is the second
time this thing has happened. I think
something is lacking somewhere. I will
not refer to any particular matter but
something is lacking somewhere which
prevents this country from knowing well
in time the moves, intentions and
activities of our neighbours, This is a
fundamental requirement of a country
which wishes to maintain its freedom and
prevent any assault and aggression inside
it.

Pakistani attacks

The second suggestion that I would
make is this. I do not know whether the
report in the press is correct that the
security of the border areas will he either
financed or taken over by the Central
Government in the Fourth Plan. The news
may be correct, the news may not be
correct, but I strongly feel that all our
border areas must at once be taken charge
of by the Centre, by a force controlled by
the Centre and in some way integrated
with our defence organisation. I have had
occasion to go through this Rann of
Kutch. I have gone through 30 miles of it
from one end to the other. I have passed a
night in the Chhad island or a
neighbouring island, and I have had
experience of the dangerous condition of
this border—an arid waste, salty, hard,
with mirage to deceive you; a plant
appears like a tree, and also many other
misleading things. It is a very dangerous
border area. I think that we ought to take
the earliest possible steps to see not only
with regard to this Rann of Kutch but with
regard to the whole of Rajasthan and all
our border areas, that ihey are all taken
charge of by the Centre. Unfortunately all
our border areas are very difficult areas.
Either they are high hills; 23,000 feet high
in the north, or on the east 7,000 feet high,
or arid waste and moving dunes in
Rajasthan. I think we may fare more
difficulties if the Centre does not im-
mediately take charge of the border areas.

The other suggestion that I want to
make is that I think it is a very in-
complete mantram or slogan which we
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have adopted. W, have said "Satya-meva
Jay ate" 1 do not think that that is a
complete  statement. The complete
statement can only be "Satyam Bala-meva
Jayate". It is only when truth i; supported
by strength that truth can win, and .y one
gave us a greater demonstration of it
than Gandhiji. Gandhiji stood for truth but
he put tremendous strength and pressure of
the spirit of sacrifice behind it. It is
impossible for this country to believe in
con-violence of a passive type. When we
say that we should not have violence,
then we must have  the strength  to

on Kutch border

use the non-violent weapon.  When
the Japanese were about to defeat
the  British  in 1944, it was
Gandhiji who said: "I shall resist the

Japanese with the same spirit with which
I am resisting the British". Today we
have not got 'hat personnel. We have not
got that material to develop that non-
violent strength.  Let  us admit it
frankly, and there is no wav out so far as I
can see for present-day India except to
depend upon the strength of the normal
type, and I entirely support those who
have said that peace cannot be supported
by India if India is weak. Russia will not
count for peace if Russia had not its
strength. America will not be talked to
about peace  if America had not
its strength. [ am not saying anything
about the kind of strength, nuclear or of
this or that form, but unless India of the
present times  has the physical strength
to  maintain its integrity and prevent
any neighbouring country from thinking of
invading India, India is lost because India
has not got the non-violent weapon. I
therefore suggest that Government as a
government should seriously consider
that we should enable India to stand
entirely on its own feet without
looking  to this or that country
unless it is for the time being wholly
unready. Itis an inherent principle of
our independence that we should be
independent also in our capacity to defend
ourselves.

May I in the end again make an
appeal to our friends of the opposi-
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tion? They may not agree with me,
possibly they will disagree, but I do
appeal to them that occasions like this
necessitate their trying to demonstrate
that just as statesmanship is expected
from the ruling party, statesmanship also
is expected from the opposition. I have
no doubt that if the opposition groups
were one single opposition as in England
or America, that opposition in my
opinion would function a little
differently. I will not go into these
controversies but 1 believe that in the
interests of creating a certain atmosphere
in the country the proceedings of Parlia-
ment, the speeches in Parliament, the way
in which we express ourselves, our
emphasis, our vehemence, all these are
factors which create or prevent conditions
which enable India to face a difficult
situation.

PROF. A. R. WADIA (Nominated): Mr.
Chairman, it is the duty of every Indian to
support the Government and I am
perfectly certain that there is no Indian
worth the name who is not behind the
Government in its desire to protect our
integrity and independence. I believe in
democracy, Sir, but I believe also in its
limitations. I believe that a discussion of
this type, as my friend, Mr. Jairamdas
Daulatram, pointed out, has very
important repercussions all the world
over. For this very reason I am in favour
of carrying on such a discussion in a
secret session, not open to the press, not
open to the world. There is nothing
undemocratic about it. If this had been
adopted, we would have had the right of
freedom of speech and at the same time
the necessary secrecy from the other parts
of the world. Unfortunately this has not
been done. So it imposes a restraint on
the Government, it imposes a restraint on
us who have to speak and take part in this
discussion.

Sir, when the leader of the opposition,
Mr. Dahyabhai Patel, spoke this
morning, [ was taken very much by
surprise. It has been said that
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this attack from Pakistan came as a
surprise, and he said that this was really
premeditated by good five years, that the
State of Gujarat as far back as 1960
recommended the construction of six
roads and that the Central Government
could not come to a decision even about
one road till February 1965. Well, it does
not speak much for the vigilance of the
Government however patriotic we be and
however willing we be to support the
Government. That is the very reason why
I support the idea that the defence of the
frontiers should be taken up by the
Centre. It is not the business of the States
only. It is the business of all the States
concerned because all the States united
stand for India. I regret to say that we
have put strong faith in mere words.
Whenever anything is done against our
country, we send protests and we say that
we are sending strong protests. But the st-
rength does not go beyond words. It has
almost become a joke in the international
world about our protests. An independent
country worth the name should be strong
enough to support its integrity and
independence either by, the policy of non-
violence or, if necessary, by the force of
violence. We have done nothing of ihat
sort all these years. Our protests are
consigned to the waste paper baskets.
Therefore, 1 feel that the time has come
when the Government must make up its
mind to be very determind and firm. Mr.
Chinai said that it is not our business to
tell the Government what they should do.
I agree with him. We are not competent to
say whether tanks should be sent, whether
one brigade should sent or half a brigade
should be sent, but it is our business as
Indians to say that something should be
done. What that something is, is the res-
ponsibility of the Government. But it is
no use being content merely with words.
In this wretched world mere words have
no significance. We are literally living on
the top of a volcano and we do not know
when the clouds  of the third world war
will
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overtake us. In such a world based on force,
we cannot be negligent and be content
merely with words.

Now, there is not the slightest doubt in the
mind of any country in the world that Pakistan
has been aggressive. Well, if Pakistan has been
aggrefsive, it is our duty to repel that
aggression, not merely by sending notes of
protest, not merely by being on the defensive,
but even if necessary, by carrying on the
offensive. That is why our Army exists. We
have been taxed so heavily and we pay the
taxes willingly because we need a strong
defence force. We were taxed heavily when
China attacked us, it may be that we have to be
very careful even about Pakistan. But if money
has been spent, if we have taken arms from
Russia, from America and from Britain and if
we have taken loans 10 start our own defence
industries, we must make use of these arms,
and [ feel certain that nobody will blame us as
being aggressive. After all, we are defending
only our frontiers. It is no use saying that we
shall not enter into negotiations till such and
such a plot is vacated. Have we done anything
to see that it is vacated? That is our strength,
and unless we are able to do it, it is no use
trying to feed the world with mere words.
Peace is all right, but peace has its limits. We
are a peaceful nation, we all admit it, we are
proud of it. But we are also a proud nation and
our pride should be supported by the show of
arms if necessary. War may be a bad choice
but if it has to be chosen, it has to be chosen in
the right spirit.

I entirely agree, I associate myself with the
words of commendation that have fallen from
the lips of so many hon. Members in praise of
our ;5jldiers who have fought so boldly and so
courageously and who have laid down their
lives for the sake of their country. But let them
feel that we are behind them. I remember a very
sad episode which took place |
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long ago when I was travelling in the tram
with a high officer of the Indian Army. And he
was saying "we were on the brink of marching
to Lahore but we were stopped". And we are
reaping the rewards of it by having a cancer
within our own body politic. If we had
marched not to Lahore but at least to our own
frontiers, all the evils that have been
connected with the Kashmir problem would
not have arisen. But we failed at that moment
and I am afraid we are failing again at other
moments. Let us be strong. Let us not fight
shy of the word 'war'. If war has to come, let it
come. That is the strength of the people, the
spirit of the people, the wealth of the people
behind it, and that counts. Without that spirit,
Pakistan will continue to treat us with such
scant courtesy without any appreciation of our
efforts.

on Kutch border

That is why I feel that we could have
talked even more strongly if this discussion
had been held in camera but even with these
limitations, let not the world be deceived—
we mean business, we mean to preserve the
integrity of our countiy, whatever be the cost
in men and in money.

Mk. CHAIRMAN: Dr. Mehta. 1 could
ailow you only five minutes— you yourself
fixed it—because at five 1 have to call the
Prime Minister.

SHrR M. M. MEHTA (Gujarat): Mr.
Chairman, I come from a part where the
present battle is being fought. I call it a battle
though it is an undeclared war. But we know
that the very conception of Pakistan is based
on hatred, communal fanaticism and jealousy
of India. It was the great leader, Jawaharlal
Nehru, who led India to the height in the
world, but today when he is not there, they
think that there is an opportunity to keep
down our prestige.

In the Rann of Kutch and the surrounding
areas, you will find that
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the attack was just like the Chinese attack.
China attacked India at a place where there
was a sparse population and the Indian forces
had to go far distant to save the border.
Exactly the case is here. The Rann separates
the main inhabited land of Kutch from the
Pakistani border. All the police force was just
on the southern side of it; the northern side
has remained absolutely without there being
any police post even. And that was why in
1956 Chhad Bet was taken. In these days we
were in Part 'C State; the Centre was there.
And immediately steps were taken and Chhad
Bet was vacated by Pakistan. But I know it
definitely—our Defence Minister will correct
me if | am wrong. A survey party in 1958-59
went there and found that Sakkur, , few miles
from Ram Ki Bazar, was occupied by
Pakistan; they had already irrigated the land;
revenue was paid to Pakistan. But our leaders
at that time were busy in adjusting the borders
of Maharashtra and Gujarat. It remained there.
Some contradictory reports were submitted to
the police, and in 1960 the administration of
Chhad Bet was handed over to the State only
to see that the smugglers did not come. And I
am very sorry to say that there is no question
of roads there. We appealed from the Kutch
side for roads being built there. Every now
and then we are drawing attention that roads
should be there. Today also we say the same
thing. If Chhad Bet was evacuated within a
few days, it was only because Kutch was the
Part C State. It was merged with the Central
Government administration; then it was taken
out. I think that decision was wrong. If today
we reverse that decision and if Kutch is again
brought under the Centre, this problem or
controversy as to who is responsible, whether
the Centre or the State, will not arise. No time
will be lost in preaching or appealing or
asking for sanction from here and there. It is a
border which will remain alive for years to
come. We should be alert and should not wait
for negotiations to be begun. Not
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only in Kutch, but all over India the same
tactics are being applied. When homage was
paid to the martyrs over there in Bhuj then,
such a huge crowd was there present, even
our jawans and people from the military were
so much impressed by that. Today I say, there
is not a single person who has gone away
from any village where the gun-fires are
heard day and night, but the people are
there. The morale of the S P.M. people is
so high. Every

young man there asks for arms and
he will fight. That is a history there. Kutch has
always been attacked from the Sind side and
the people have fought very gallantly. The
.ame history the people want to see repeated
today. They say, "Give us arms. We shall
fight." Every son of Kutch will fight in every
street and in every house. They are so much
prepared. But I am very sorry to say in this
House that the enthusiasm of the people
nobody takes care of. Even the people are not
.taken into confidence. People in the districts
of Kutch swear in thousands forgetting all
their differences, "We have no complaint
today. We have nothing to say against the
Government. We all stand for unity." Unlike
the friends opposite who profess that only if
the ruling party concedes to something they
will give co-operation. Nothing of the sort.
They say this is time that we should forget
ouv differences and get united and become
one. But unfortunately they are not taken into
confidence. They went to the Government and
said that they would do all the civilian work.
If tho pipeline has to be taken to Khavda or
Chhad Bet they would take it. 1 say this,
because if the people there arc-taken into
confidence, so much civil defence work can
be done. Not only that. There is another thing
that i want to put. They, do not mind whether
the Army goes there or not. The Army will go
in time. 1 know yesterday some newspaper
people had been there. They have mentioned
what the Jawans told them. It is immaterial
whether the Rann of Kutch gets
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[Shri M M. Mehta.] filled with water
and Kutch becomes an island but they will
be there and defend the land. But
they  want clear instructions. They say
that they do not know what they have to
do today when the tidal  water comes.
The tidal waters come on the 15th May
and Kutch becomes an island
surrounded by water when for con-
necting it with the rest of India there will
be the metre gauge railway. I have come
to know—I do not know. I am not a
military man but this is what they say—
that at Sardar Post when there was
heavy concentration of Pakistanis nobody

cared for it. We know that there was
concentration with tanks and all these
things. At that time only S.R.  Police

and C. R. Police was protecting it. They
fought gallantly over there. Today
again we have come to know that in
Nagarparkar, just opposite to Bela
there is  heavy  concentration  of
Pakistanis. If they attack from the sides
of Bela and Wahgad, Kutch will be cut off
in no time. After the 15th May it will be
isolated from the rest of India. This is a
very vital, strategic point. And today
in  Wahgad there is not a single military
man, not a single military activity. I am
not an expert. As I told you these things

cannot be out of mind of the Gov-
ernment. But as I feel it I have put it
before you.

Sir, there is another thing that I want to
state. Everybody there feels that it is the
American bullet that has killed the people
there. They feel that the Americans are
supporting them. Today we take America
as our friend. Sir, Gujaratis as a class are
very practical men. They say, "Why sit
on the fence? Let us negotiate with
China, but finish once for all with Ayub.
Let China go to Vietnam and let America
taste their arms over there. But let us
solve the problem once and for all. Let us
teach a lesson to Ayub. This will solve
the problems with Pakistan once for all
so that Pakistan will never raise its ugly
head. We shall
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see China afterwards". That is what they
feel. Since the attainment of our

independence we have been seeing these
problems. Every now and then these
problems come up and they will continue
coming up unless we solve them sternly
and with a firm hand; it will go on
harassing us. I have no time; otherwise |
would have elaborated it.

Sir, on the Kutch border there is pro-
Pakistani activity. I should not say all
these things over here. But I have seen it
with my own eyes. And I have seen
jawans being actually told of so many
bad things for unnerving them. There is
population on both sides with relatives
living on either side. It requires very
serious attention and if proper attention is
not given and action taken, I do not know
what misfortune it will bring to us. All
that I know is that we have courage ....

MR. CHAIRMAN: I am afraid your
time is up. Prime Minister.

SHRI LAL BAHADUR: Mr. Chairman,
Sir, I have heard the speeches of the hon.
Members with care and attention. I was
somewhat surprised to hear two or three
speeches which were rather critical. I
would not like to corrmem on them but
would leave it tr. those hon. Members to
consider if it was proper or advisable to
launch these criticisms at this critical
juncture of our country when we all have
to stand united, stand together to fight the
present menace. However, [ am grateful
to all the other sections of this House, the
Members who have spoken and the
general support they have given to the
Government. This has given added
strength to our resolution and I am sure it
would give much happiness to the Army
because they will also know that they
have the whole Parliament and the whole
country behind them.

Sir, there has been some criticism made
of our faulty preparations. I do not want
to deny completely what has
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been said. It is true that we have often
concentrated more on the economic
development of our country. We have
rightly or wrongly felt that there was not
much cause for aggression on our
frontiers, on our borders. But we have
often been deceived and it is important
that we should take much greater care of
our borders and frontiers. There is no
doubt about it that we will have to make
roads, provide better communication
facilities and also do various other
things. We have not taken any final
decision, but I have no doubt that the
Centre will have to take the major
responsibility of the borders and of the
arrangements On our frontiers.

Pakistani attacks

There are two or three things about
which there have been some whispers
going round, going about. It has been
said that there is some difference of
opinion amongst the Ministers in regard
to the various steps we have taken or we
are taking in so far as this issue of the
Kutch-Sind border is concerned. I might
make it absolutely clear that there is no
truth in this at all. There is complete
unanimity and the Government and the
Members of the Cabinet wholly and
entirely share the views which I have
expressed here this morning and have
expressed in the other House the other
day. It is also said that we are taking a
complacent view and we are really not
serious about this matter, that is, we may
not do the needful and might just keep
quiet over what has happened and leave
things as they are. There would be, if I
might say S0, nothing more wrong than,
as | have said, what is being suggested.
We are quite earnest and may I say that
the jobs we have taken up would be
fulfilled with the fullest might at our
command and with the fullest sense of
responsibility? There has been some talk
about the Army also. I do not want to go
into that at all. Merely talking to some
jawans if anyone comes to certain
conclusions, it would not at all be
desirable. The decisions are taken at the
top level of  the Army. It is just
possible
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some of the people down below may
agree or may not agree with it. It is
always the case everywhere, but in the
present situation specially, I would like
to appeal to all who are concerned that
impressions should not be formed merely
by talks with certain jawans or some of
the officers down below. The decision on
policy is enf'rely that of the Government
There is no doubt about it, that in so far
as policy matters are concerned, it is
erlirely the responsibility of the
Government, of the civil authority and
then in so far as strategy is concerned,—
employment of men, use of weapons or
armour,—that is entirely the
responsibility of the Army and the
Government can never conceive of
coming in the way of these operations or
of these various matters to which I just
now made a reference. So I would very
much like that this kind of talk and these
gossips come to an end. It creates some
kind of sense of frustration among the
people. I would beg of all of us and I
would also request those who are outside
the House that great restraint has to be
exercised in regard to these matters.

on Kutch border

Shri Bhupesh Gupta on the one hand
says that this conflict should not escalate.
I have also said it but then if the U.K.
Prime Minister tries to mediate or makes
certain proposals and we see such propo-
sals with some suspicion, then, in that
case, there can be no talk or possibly
there can be no further discussions but I
might say that I do not want to proceed
purely on an assumption that a particular
country has any evil intentions and I do
feel —I might share in some of the views
he has expressed about the UK.—
whatever their approach, in so far as this
particular matter is concerned, I am
prepared to accept the bona fides of the
UK. Government. It is true that we
would not like this thing to be delayed
any further. I mean, we have more or less
given our views to the U.K. Prime
Min-
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ister. Why should it take a long time for the
Pakistan Government to furnish its own
views? Therefore we were rather keen and
particular that the U.K. Prime Minister should
try to obtain the views of Pakistan in this
regard and try to get it as early as possible.

I would not like to take much time of the
House but I might say that if once we are
fighting the aggressor, it is exceedingly
important that we remain peaceful and united
inside the country. Any talk of hatred or
bitterness against any community would be
most suicidal. I know that there has been a
very great response. I have been receiving
letters and telegrams from the minority
communities that they are prepared to offer
their services and they are prepared to
sacrifice themselves for the security and
freedom of the country. In these
circumstances, I would appeal that there
should be complete unity and accord in our
country between the different communities
and we shou'd all stand as one to fight the
present difficult situation and come out of it
successfully.

I might also say that if possible—I do not
know but I would like to suggest that—there
should be no demonstrations against
Embassies. It does not pay us in any way.
There is hardly any point in leading a big
procession to a particular Embassy and
demonstrate there for some time and come
back. It is, if I might say so, sheer waste of
energy and I would therefore like to appeal to
all

SHrRI BHUPESH GUPTA: You speak
strongly against them.

SHrRl LAL BAHADUR: I would like to
appeal to all those who may be thinking of it,
to stop it completely. There are a number of
amendments but I would like to say that the
amendment of Mr. Vajpayee is more or less
the same as the amendment of Mr. Mani and
Mr. Bhargava.
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SHRI A. B. VAJPAYEE: Then
be accepted.

it should

SHHi LAL BAHADUR: But he has added
a para to it.

SHRI A. B. VAJPAYEE: That is very
important.

SHrRI LAL BAHADUR: Although i endorse
what he has said, but I do not think it
advisable that we should e a different Motion
than whai was passed in the Lok Sabha. It is
true that we are determined to vacate
aggression and we do not want to accept any
kind of talks or negotiations which would in
any way lead to the partition of even an inch
of our territory or separation of our territory.
Therefore 1 say it is quite obvious that what
Mr. Vajpayee has said in his amendment has
been brought out in my speech and that is the
definite policy and conviction of the
Government. Therefore I would suggest to the
House that the amendment as moved by Shri
Bhargava and Mr. A. D. Mani may be
accepted and we may pass that Motion
unanimously. I have only to say that we are
passing through very difficult times and our
responsibilities are indeed ery great. I have
no doubt that we are determined to fight the
aggression and I am quite sure to tell the
House that we will definitely come victorious
out of it. Thank you very much.

SHRI A. B. VAJPAYEE: My I seek a
clarification? The hon. Prime Minister in his
speech this morning stated that along with
cease-fire, simultaneously there should be
restoration of the status quo ante. Obviously
the two things cannot happen together. First
there will be cease-fire and then the
restoration of status quo will follow. Does it
mean that we are in favour of cease-fire even
though the Pakistani forces will be on Indian
soil and, if so, will not that amount to
acceptance of defeat? How can there be any
cease-fire unless the



269 Pakistani uttackS

Pakistani forces quit our territory? May I
request the hon. Prime Minister to make the
position clear?

SHR1 LAL BAHADUR; Well, Sir, of
course cease-fire has to take place first in the
sense that there will be disengagement of the
armies, and then, simultaneously or side by
side with the acceptance of the cease-fire, the
principle of status quo ante has also to be
agreed to; these two things are not to be
agreed to separately; they have to be agreed
to simultaneously, at the same time. But the
physical vacation does take time. Our army
will also take a few days' time and their army
also will take a few days to go back to their
place. Therefore there should be no doubt at
all in the mind of Shri Vajpayee, that by
accepting the cease-fire we do not really
mean that the armies of the two countries will
go back to their places, to their respective
frontiers.

SHRI G. MURAHARI; It is Pakistan that
has come into our territory.

SHRI A. B. VAJPAYEE; la ihat case why
should we not insist that Pakistani forces
should quit Indian territory? And there will
be automatically cease-fire.

SHRI LAL BAHADUR: It comes to that.
SHRIA. B. VAJIPAYEE: It does not.

SHrl BHUPESH GUPTA: I have another
point to get clarified. Even now the Prime
Minister has not said something as to what he
proposes to do in the new context with regard
to the use of U.S. arms by Pakistan against
this country, whether he has taken any
initiative, diplomatic or otherwise, to take up
this matter with the Americans. It seems to
me that the Americans do not accept the ex-
posure by the Government of India, by the
Indian authorities, that U.S. arms are being so
used. I should like to know from the Prime
Minister whether any kind of contact has
been
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established diplomatically with the U.S.
authorities with the clear suggestion that their
arms are being so used and that their arms
should not be (ent to Pakistan any more and
that if they continue to be sent, this Gov-
ernment would consider it a hostile act
against India.

SHRI LAL BAHADUR; Weil, Sir, we have
already taken up this matter with the
Government of the United States. We have
written to them; we have sent them the
pictures and we have made it quite clear how
we feel about this matter, and there is no
doubt that the assurances given by the
Government of the United States me not
being fulfilled in this matter, that Pakistan is
undoubtedly going against the terms of the
agreement under which such arms were given
by the U.S.A-, and, as I said, we have brought
it to the notice of the Government of the
United States.

SHrI P. AT. SAPRU (Uttar Pradesh;: 1
have one question for clarification.

MR. CHAIRMAN: It is rather late, Mr.'
Sapru.

SHRI P. N. SAPRU: Just one question. Our
respected Prime Minister made a distinction
between the responsibility of civil authorities
and that of military authorities in defence
matters. He said that the responsibility, so far
as the strategy and use of weapons is
concerned, was entirely that of the military
authorities. I want him to make it clear that
when he says "use of weapons" he does not
mean that the military authorities have a right
in any country, whether in ours or in any
other country, to use any weapon in any
manner they like. If his speech goes in the
form in which it is, it is likely to create some
misunderstanding.

SHRI C. D. PANDE (Uttar Pra-de:h): tl is
not a High Court judgment.

SHRI P. N. SAPRU: It is; it is much mor,
than that; it is a statement on
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[Shri P. N. Sapru.] behalf of the
country by the highest dignitary.

Sum LAL BAHADUR: I mean, in so
far as whetner tney should employ tanks,
or whether tney should employ .bombers
or lighters, it is entirely for the
operational command to take a decision
about it. If Mr. Sapru has in mind the use
of some kind of nuclear weapons, well, I
can quite understand it. The use of
nuclear weapons or atom bombs will
certainly not fall under the decision taken
by the operational command. Of course
in that matter it is a very serious decision
to take, and ultimately in that case the
decision finally would be that of the
Government.

MR. CHAIRMAN,; I shall now put the
amendments to vote and i take up first of
all amendment No. 2. In view of the
remarks made by the Prime Minister I
would first ask Mr. Vajpayee if he would
press his amendment to vote.

SHRI A. B. VAJPAYEE: Mr. Chair-
man, I do not want to divide the House
although I am not satisfied with the
clarification given by the hon. Prime
Minister. There is no need for any cease-
fire unless the Pakistani forces withdrew
from Indian territory.

MR. CHAIRMAN: Mr. Vajpayee,
now I am putting you a definite question.
Are you pressing your amendment or
withdrawing your amendment?

SHRI A. B. VAJPAYEE: In order to
maintain unity and unanimity I do not
intend to press my amendment. I beg
leave to withdraw my amendment No. 2.

Amendment No. 2 was, by leave, with-
drawn.

Mr. CHAIRMAN: Then amendments
Nos. 3 and 4 are *" t'e names
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of Mr. Chordia and Mr. Kapoor. Would
you like to press amendments Nos. 3.
and 4, Mr. Kapoor?

ot fafeow e wgqe . & 0w
a1 TFAT w1Eal § WX 58§ 75 a7
§ adl ©7 a947 |

ot WEAR AT AXMT AL 74T
CEER ERC A

ot fafras femic wqe: § faw
TF AT THAT WTEATE |
MR. CHAIRMAN: Mr. Kapoor, I am
very sorry. I am in the stage of putting
the amendments to vote. I want to know

whether you press your amendments to a
vote, or you intend to withdraw them.

ot fafirw fomte g7« o
“E g
MR. CHAIRMAN: Please Kapoor, I
will not allow it, a understand why I don't
allow n. * have had occasions when
everybody put questions. Now [ am
putting the proposition to vote.
ot fafeos feme wqz: 3w &
aEz il & &7 § wyq deiay gw g
FEATE |
MR. CHAIRMAN: Thank you.

Amendments Nos. 3 and 4 were,
withdrawn.

MR. CHAIRMAN: I shall now put
amendment No. 1 in the names of Mr.
Mani and Mr. Bhargava. The question is:

I. "That at the end of the Motion the
following be added, namely:—

by leave

'‘and having considered the same,
this House places on record its high
appreciation of the valiant struggle
of the police force as well as of men
and office® of our armed forces
while defending our frrntier and pays
its respect-
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ful homage to the martyrs who have
laid down their lives in defending the
honour and integrity of our motherland,
and, with hope and faith, this House
affirms the firm resolve of the Indian
people to drive out the aggressor from
the sacred soil of India?"

The motion was adopted.

MR. CHAIRMAN: I shall now put the
motion, as amended, to vote. The
question is:

"That the situation arising out of the
repeated and continuing attacks by the
armed forces of Pakistan on the Kutch
border be taken into consideration, and
having considered the same, this
House places on record its high
appreciation of the valiant struggle
of the Police force
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as well as of men and officers of our
armed forces while defending our
frontier and pays its respectful homage
to the martyrs who have laid down
their lives in defending the honour and
integrity of our motherland, and, with
hope and faith, this House affirms the
firm resolve of the Indian people to
drive out the aggressor from the sacred
soil of India."

The motion was adopted.

MR. CHAIRMAN: The House stands
adjourned till 11 A.M. tomorrow.

The House then adjourned at
twenty-six minutes past five of
the clock till eleven of the clock
on Tuesday, the 4th May, 1965.



